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THE MINISTER FOR FOOD AND 

AGRICULTURE (SHRI RAFI AHMED 
KIDWAI) : (a) A statement showing supplies 
of food grains during the year 1952 is laid on 
the Table of the House. [See Appendix IV, 
Annexure No.  11.] 

(b) Wheat allocations will be finalised after 
the prospects of the present wheat crop are 
clearly known. Regarding millets certain 
demands have been made by different State 
Governments and supply will be made to 
them according to availabilities against such 
demands. A statement of the tentative figures 
of rice allocation is placed on the Table of the 
House. 

Statement showing tentative figures of rice 
allocation 

 

POSTPONEMENT    OF       GENERAL 
DISCUSSION     ON     THE    RAILWAY 

BUDGET 

MR. CHAIRMAN: A representation has 
been made to me that as the Railway Budget 
would be presented tomorrow evening, some 
time should elapse before the discussion starts 
on that Budget. Is it your desire that the dis-
cussion on the Railway Budget should be on 
Thursday and Friday of this week as 
originally scheduled, or do you take off 
Thursday and have the discussion on Friday 
and Saturday? 

SHRI H. N. KUNZRU (Uttar Pradesh): Let 
us have it on Friday and Saturday. 

SHRI P. SUNDARAYYA (Madras): We 
can have the discussion on Friday and 
Saturday, Sir. 

MR. CHAIRMAN: I wanted to know the 
wish of the House. I did not want to come to 
any decision without consulting the House, 
whether we adhere to the present arrangement 
and discuss it on Thursday and Friday or shift 
it to Friday and Saturday. 

SHRI H. N. KUNZRU: Friday and! 
Saturday. Obviously, Sir, nobody can discuss 
a Budget of this nature with, so little time to 
study it. 

KHWAJA INAIT ULLAH (Bihar): Let us 
have it on Thursday and Friday,. Sir. 

SHRI H. N. KUNZRU: How can you 
discuss a Budget on Friday that is presented 
on Thursday evening? 

MR. CHAIRMAN: No, no. It is to. be 
presented on Wednesday evening and as at 
present • arranged, on Thursday at 2 o'clock 
the discussion will start. 

SHRI H. N. KUNZRU: How can you discuss 
the Railway Budget with so little time? I defy 
the Railway Minister if he were in our 
position to discuss the Indian' Railway Budget 
at such short notice—just  one  day. 

THE DEPUTY MINISTER FOR RAIL-
WAYS AND TRANSPORT (SHRI O. V. 
ALAGESAN) : We are absolutely agreeable to 
whatever the House decides on. We do not 
want that no time should be given to the 
House to study the-Budget. 

PROF. G. RANGA (Madras): So. there 
seems to be agreement on having; the 
discussion on Friday and Saturday. 

MR. CHAIRMAN: Are the Government 
Benches agreeable to Friday and Saturday? 

KHWAJA INAIT ULLAH: Saturday is a 
holiday. 

MR. CHAIRMAN: Friday and Monday. 
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THE DEPUTY MINISTER FOR RAIL-

WAYS AND TRANSPORT (SHRI O. V. 
ALAGESAN) : The general discussions .starts 
on Monday in the other House. 

MR. CHAIRMAN: The difficulties are 
obvious; you cannot have it on Monday 
because the Lower House will be discussing 
the Railway Budget and the Ministers will be 
present there. 

PROF. G. RANGA (Madras): His Deputy 
Minister would he present here, Sir. 

DR. R. B. GOUR (Hyderabad): We do not 
want the Deputy Minister; we want the  
Minister. 

MR. CHAIRMAN: Even if it is a holiday, it 
does not matter, because •you will get a 
holiday on Thursday. You will have a holiday 
on Thursday .•and  work  on  Saturday. 

PAPER LAID ON THE TABLE 

.SUPPLEMENTARY  DEMANDS  FOR  GRANTS 
(GENERAL) FOR  1952-53. 

THE DEPUTY MINISTER FOR FINANCE 
(SHRI M. C. SHAH): Sir, I beg to lay on the 
Table a statement showing the Supplementary 
Demands for Grants for expenditure of the 
Central Government (excluding Railway) for 
the year 1952-53. [Placed in Library.    See  
No.   IV  0.1(72e).] 

MOTION    OF   THANKS   ON   PRESI-
DENT'S ADDRESS 

MR. CHAIRMAN: We resume discussion 
on the President's Address. Dr. Anup  Singh,  
you  have  finished? _ 

DR. ANUP SINGH (Punjab): No, .•Sir. 

MR. CHAIRMAN:   Go on. 

DR. ANUP SINGH: Mr. Chairman, when I 
was making some references to the domestic 
situation yesterday, I did not say anything 
about the Parishad agitation   in   Jammu   and   
Kashmir.    I 

am fully aware of the fact that it is a very 
explosive situation and one must speak with a 
sense of very great responsibility. I agree with 
those speakers who have said that, because so 
many people are now falling in line with the 
movement; the Government must be very 
careful not to take any rash action. I think, Sir, 
that the movement is assuming very large 
dimensions and, I am sure, that the 
Government is fully conscious of it. A 
Commission has been appointed and I have no 
doubt that the legitimate grievances will be 
met. I also share the apprehensions of Dr. 
Kunzru that the Punjab Government may not 
take any action, or, rather he said that they 
have already taken action which violates the 
civil liberties and the rights of the people who 
are participating in this movement. Well, I 
hope, Sir, that that is not the case, but, as a 
representative of Punjab, I would like to bring 
to the notice of the House that one of the 
Ministers from the Punjab, who happened to 
be here yesterday, told me, when I raised this 
issue, that they are very sorry that they had not 
taken any action about a month ago. He said 
that they were fully aware of the implication 
of this movement; they knew exactly what 
was going on; they knew the ultimate motives 
and the purposes of those people who are 
continuing the movement, but, they leaned 
over backward and, they restrained 
themselves. Finally, he said, the situation 
reached a point where these people were 
collecting arms—the Punjab Government has 
ample evidence to prove it—and, further 
more, he said, February 11 was designated 
and fixed as the date on which a very large 
number of people from Punjab and other 
places, who had just recently migrated to 
Punjab, were to move into Kashmir and create 
trouble. I take it, Sir, that that Minister knew 
what he was talking about and, keeping that 
evidence in mind, I think the Government of 
Punjab should be given the benefit of the 
doubt and, all of us should be very careful not 
to lend our support to the movement merely 
because so many people have joined it. 
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[Dr. Anup Singh] 
Some time, people can be mistaken; the 
numerical strength of the movement does not 
necessarily make it valid or, well warranted. 
At any rate, I think the consideration which 
should be uppermost in the minds of all of us 
is that we are passing through a great crisis. 
That may be a common-place observation, Sir, 
but, we are not going through normal times 
and, to my mind, in the domestic field nothing 
is more important than to maintain and pre-
serve the unity of this new Republic. I think 
all other things will come later and they shall 
be subordinated to that primary consideration, 
namely, to preserve the unity and integrity of 
India. As for the international field, Sir, I set 
out to say that we have been treated to the 
familiar attack that the Government of India's 
foreign policy is pro-Imperialistic and pro-
American. I ventured to suggest that the very 
people who are now formulating and 
implementing the foreign policy of India are 
the people who, for a number of years when 
they were not at liberty to speak out their 
minds, were the greatest exponents and 
advocates for the freedom of all the people. 
We ourselves struggled for our freedom and, I 
suggest. Sir, that our liberation has been a 
source of inspiration to the vast number of the 
colonial people, and, I cannot assume for a 
moment that those very people in a free India 
have suddenly been so changed that the policy 
that they now pursue is to help the cause of 
Imperialism. 

Take the case of aggression which is the 
twin brother of Imperialism. There again, I 
think, Sir, the role of the Indian National 
Congress—it is a matter of yesterday only, it 
is something that is known to all of us, that, 
regardless of whom it pleased and whom it 
irritated, the Indian National Congress, in 
spite of all the opposition of the world and the 
country included, was invariably the first one 
to raise its voice against aggression. When 
Japan attacked China, at the risk of alienating 
the sympathies of that great 

neighbour, the Indian National Congress 
stood out and denounced that aggression. 
Same thing with Ethiopia; same applies to 
Spain and all the way down. I am mentioning 
this because there is a tendency to forget the 
recent past and, there is a tendency to feel that 
the new policy is something so isolated from 
what has gone before. I suggested yesterday 
that what the Indian National Congress did 
before, the new Government, under different 
circumstances, are trying to follow. 

To the charge that our policy is pro-
American, Sir, it so happens on some 
occasions we have voted on a resolution that 
America has supported, but, there have been 
many occasions when we supported 
resolutions when we were bracketted with 
Russia and, I suggest that those who criticise 
the Government's foreign policy as being pro-
American, should carefully look through the 
record of the United Nations and find out 
exactly what India has done. If they go 
through that dispassionately and with a 
rational mindr they will find that India has tried 
to judge every issue as it came on its own 
merits; but, to disprove the allegation, may I, 
Sir, just mention three or four items which 
must be known to all of us? During the second 
World War, when India was not free— 
America joined later—I remember, having 
been in America, the moment America was 
attacked, America naturally wanted every 
country, everyone, to line up. And the very 
same people and newspapers who were always 
sympathetic to India's fight for freedom 
suddenly began to write editorials, and these 
included some of the most responsible papers 
like The New; York Times and The Herald 
Tribune. I remember what the editorial in The 
New York Times, when all the leaders, 
Mahatmaji and others, were arrested and 
locked up, said: "The coming generations will 
pass the verdict that the leaders of India 
betrayed democracy and freedom at a very 
crucial moment." I want you to realise the 
implications—that the American people, with 
whom we are now supposed   to   be   
bracketted,   have   some- 
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times praised and sometimes denounced our 
leaders as it suited their own purpose. But 
India certainly did not capitulate merely 
because The New York Times was very angry 
at the action of the Indian National Congress. 
That is one example. I am not arguing whether 
we should have lent our support to the Second 
World War or not; I am merely suggesting that 
we pursued a policy which we thought served 
the best interests of our people ' and our 
country, regardless of its consequences to any 
great power or any other great nation. 

Now, to come to the case of Korea which is 
being discussed, I have had the privilege of 
representing India as its chief delegate on the 
U.N. Commission in 1949 and 1950. India's 
policy towards Korea, as I understood it, was 
that the people of Korea themselves should 
determine their future. When the South 
Korean Republic was first established, if the 
critics of the Government of India's policy 
will carefully go through the records, they 
will find that our main delegate there. Mr. K. 
P. S. Menon, now Ambassador in Moscow, 
was the only one who consistently opposed 
the idea of setting up a republic in one part of 
Korea, because his view—and I think later 
developments have vindicated his judgment—
was that if that were to be done, the chances 
were that North Korea and South Korea 
would never meet. But later on the vast 
majority of the people in the United Nations 
felt that a beginning should be made with a 
view not to extend the jurisdiction of the 
South Korean Republic, but in the hope that 
an atmosphere might prevail some time when 
the negotiations between North and South 
would bring about reconciliation. Unfortu-
nately that never happened. 

When the war broke out, India voted for 
the resolution that condemned the North as 
the aggressor. Due to limitations of time I 
cannot go into details except to say that a 
great deal has been said by certain sections of 
the Indian people, that it was not the North 
that attacked   the   South,   but   quite   the 

reverse—that it was the South that attacked 
the North. I find it very difficult to accept it. 
But let me say this at the very outset, that so 
far as the intentions were concerned, I did not 
find much difference between the speeches of 
the spokesmen of the North and those of the 
South. I have no doubt in my mind that if 
Syngman lihea had the necessary material and 
the weapons, he would certainly have 
marched up North. From some of his 
statements I have no doubt in my mind that if 
he had the equipment and material, he would 
certainly have gone-on a "crusade", as he used 
to say, "to unite his people". There was no 
difference in the intentions. But I do not think 
anyone can dispute that a large-scale, 
organised, premeditated, well-planned attack 
was made by the North on the South. It is very 
difficult to prove except to say this, that when 
the North attacked the South and the North 
Korean armies. were within three miles of 
Seoul, we were holding our meetings, and one 
North Korean plane was going all round the 
city of Seoul, but South Korea did not have 
one single plane, not one tank, not one-anti-
tank gun. So, if they had marched and 
attacked, certainly the South Korean armies 
would not have capitulated within less than a 
day and a half. And this was the judgment of 
impartial observers attached to the Commis-
sion. One who is not disposed to take that 
evidence can very easily say that we were sent 
by the United Natrons, that we were working 
for the Americans, that we were working for 
Wall Street, etc. But I can assure you that as a 
representative of India I tried to pursue a 
policy which did not take sides either with the 
one or with the other. 

On the question of crossing the 38th 
Parallel. The Americans brought pressure 
upon their associates to push that resolution, 
but India was the only country—there were a 
few others, that did not fall into line, although 
she irritated and antagonised America. That is 
another instance. 

Later on, we were called upon, as a 
member of the Commission, to observe 



 

[Dr. Anup Singh] and verify the withdrawal 
of Russian and American troops in Korea. 
This was part of the terms of reference. We 
certainly could not observe the withdrawal of 
the Russian troops in the North, because we 
were not permitted to go to the North. We 
made many attempts; and without trying to 
take any credit for myself I may say that on 
instructions from the Government of India, it 
was the Indian delegate who on more than one 
occasion took the initiative to contact the 
North so that we could find out exactly what 
they wanted, but unfortunately none of those 
approaches was accepted. We observed the 
withdrawal of American troops, and we have 
every reason to believe that the Russian troops 
withdrew from the North several months 
before  the  Americans  withdrew. 

SHRI B. RATH:   (Inaudible.) 

DR. ANUP SINGH: We did not go to 
North. We could not. The Russians said in 
the United Nations that they had withdrawn, 
and we took their word for it. I am sure there 
were no Russians in the North. This was the 
evidence we collected through some of the 
sources. 

At any rate, when the American troops 
began to withdraw, all of a sudden one 
member of the United Nations Commission 
introduced a resolution which implied that the 
Commission should request the Americans to 
stay in South Korea, because there was 
danger. That resolution was moved so 
suddenly that I was entirely taken aback. We 
were there to observe the withdrawal of the 
American troops, and all of a sudden one of 
our colleagues wanted us to request the 
Americans to stay in South Korea! But much 
to my surprise, some of the other delegates 
fell into line with him, because, they said, 'if 
the American troops withdraw, there will be 
clashes overnight." I argued that we would not 
be true to the United Nations and to the 
mandate under which we had been sent to 
Korea if we accepted that resolution.    I   am   
not   betraying   any 

secret, because this is all on the record. When 
the vote was taken, the majority voted in 
favour of the resolution, and two delegates 
abstained. The Indian delegate was the only 
one that opposed the resolution, and I said in 
my prepared statement to the Press that the 
Indian delegate could not possibly conceive 
of supporting the resolution which was 
counter to the very mandate and terms of 
reference under which we had been sent to 
Korea. And I might submit that the thing 
happened so suddenly that I had no time to 
get into touch with my Government. I took 
upon myself the entire responsibility. But I 
was very happy when within less than a week, 
I was told that the Government of India fully 
supported the stand of the Indian delegation. 
May I add this, Sir, that the Indian delegate 
happened to be the most unpopular for weeks 
and weeks in Korea, almost neglected and not 
even invited to social parties both by 
Americans and the South Korea? That is the 
fact which goes to refute the charge that we 
have acted to please the  Americans. 

Coming to the last item, Sir, and perhaps a 
very important one, take the case of China. 
We are diametrically opposed to the policy 
that America has pursued for the last three or 
four years. They have lined up a number of 
people who are unwilling to recognise a patent 
political reality that a new Government has 
come into being in China. The Americans 
refuse to recognise it. India certainly has been 
the outstanding champion for the recognition 
of China. That again goes to prove that we are 
not toeing the line of America and those 
people, who feel either on account of India's 
recent resolution on Korea or for any other 
reason that we are in the pocket of America, 
are wrong. I had occasion to go to the United 
Nations, there I had observed things both as a 
non-official and sometimes as part of the 
delegation. You will find a most tragic and 
pathetic spectacle of country after country 
lining up either with America or with Russia. 
The same delegates  who  in  the  lobby  will  
tell 
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you "Mr. so and so, I fully agree with you; 
personally feel that this is the way we should 
vote;" admit .that they •did not have the 
liberty, to do so. .And there again I might say 
that I do not know of any occasion when the 
Indian delegation submitted to the pressure 
from either side. You may not agree with the 
stand which India has taken, but I think all of 
us, as Members of :this House and as part of 
the Indian icommunity, should be very proud 
of the fact that our country has consistently 
stood for what it thought was .the right course 
to do. It had the •courage to do so and I am 
sure we have made .it very clear to the world 
at large that free India is certainly not ion sale 
to anybody at any cost. 

And finally. Sir, I would say something 
regarding the tension that is prevailing 
between America , and Russia. Is iit not 
possible to consider for a 'moment that this 
tension is not something which is so 
permanent that it cannot be changed? I need 
not recapitulate the history of the American 
and jKussian relations except to say this that 
there have been fluctuations in the diplomatic 
relations. They have been great friends- at 
times and today they stand as enemies. The 
best friend of America at the time when-the J. 
3 colonies were fighting for .their liberation 
was Russia. Of course there was no affinity of 
souls or love at first sight because they never 
met each other, hut they had one enemy in 
com-•mon, namely. Great Britain. So this 
•drew Russia and America together on ■more 
than -one occasion. At the end of the 1st War 
the Americans suddenly became anti-Russian. 
The moment "Bolsheviks seized power, the 
Americans 'began to see Bolshevism all over 
the world. And I think it will probably be 
amazing to realise that when America 
achieved her freedom, they ■sent one of their 
very distinguished spokesman Mr. Danial to 
Russia to win •recognition for this young 
Republic of America. And would you believe 
it that that gentleman had to wait for six years 
at the Imperial Palace, getting rebuff after 
rebuff'because Russia *69 C of S © 

will not recognise the new Republic? During 
the Second World War they fought together 
and when the second front was opened, I well 
remember, in mare than one social party the 
Americans 01 all classes, the Republicans, 
the Churchmen, raising toast to Uncle Stalin, 
and Uncle Stalin also did the same thing. 
Then they were fighting a common enemy. 
Since that danger was over, they fell apart 
and today we find that not only they look at 
each other with menacing eyes, but each one 
is spreading out its hook to line up the other 
people. 

I think what we are called upon to do and 
what we should do as representatives of this 
nation, is to find out not merely what stand to 
take on a certain resolution, which may be 
very important in terms of what these two 
countries think they represent, but also Where 
we stand in terms of larger ideas. As I see the 
picture. Sir, I find that the average American 
seems to be convinced that America has the 
secret of individual liberty and material 
prosperity, and I have no doubt in my mind 
that the average Russian or the Russian people 
feel that they have also got a very great secret 
which, if accepted and followed, will redeem 
mankind. I do not think, Sir, that the conflict 
is so vital that it cannot be bridged. I think 
there are many things in common between the 
Russians and the Americans. One of them is 
that both of them are very powerful and 
optimistie people. Both of them believe, in the 
progress of their nations through 
technological advancement. Both of; them 
fundamentally are opposed to domination and 
colonialism. A country like ours, which may 
be weak, as the Prime Minister has said, in the 
military and 'the financial strength, has certain 
traditions, certain ideals and the courage. I 
think, if we use our influence in bringing 
these people together, not through the 
diplomatic field but through the domain of 
ideals, we may be making a great contribu-
tion. 

And finally, Sir, we are all disturbed about 
this talk of the inevitable clash. 
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I beg to submit that there is no inevitability 
about war and what we should try to do is to 
make something else inevitable; that is war 
against hunger and poverty, war against 
disease and illiteracy and in that war, Sir, all 
of us can join. There need be no frontiers and 
there need be no clashes of ideologies. Both 
Russia and America can march together in 
that great struggle and I am sure that India, 
the land of Buddha and Gandhiji, will make 
her own  contribution. 

MR. CHAIRMAN: I should say that I would 
ask the Member for Government to give the 
reply at half-past five. So we have got now 
two and a half hours and I have a long list of 
speakers and I expect each of you will 
conclude between ten and fifteen minutes—
not more than fifteen. Dr. Gour. 
3 P.M. 

DR. R. B. GOUR (Hyderabad): 
Mr. Chairman, just yesterday, we had 
the school master's lecture, that the 
Prime Minister's was about the prin 
ciples of foreign policy that he is 
adopting. He tried to explain to us, 
of course like school children ......................  

MR. CHAIRMAN: Have you learnt 
anything? 

DR. R. B. GOUR: That is how I think the 
Prime Minister impressed me. He appeared to 
me mere like a school master speaking to 
school children rather than a Prime Minister 
speaking to politicians. Sir, he told ws 
something about the principles of his foreign 
policy. He tried to tell us that we are 
criticising his foreign policy as one of 'lining 
up with the Anglo-American bloc' and he said 
that we want him to tie up to another bloc. 
Well 1 think the Prime Minister can only think 
in terms of tying up. Our Uader never said 
anything on the tying up with one or the other 
bloc. We want a policy, a really independent 
policy. We have been told that w^ have a 
tradition of fighting imperialism,   and  
supporting  every   fight  for 

independence. Dr. Anup Singh has just now 
said that we were fighting for the 
independence, of Ethiopia, China and other 
countries. But he could not tell us why we are 
supporting the: Anglo-Americans at every turn. 
That is exactly our complaint. What has-
happened to the traditions of India of her fight 
against imperialism; of her fight for 
independence of colonial' countries; in her 
home policy, and so on? Coming' home. What 
has happened to the Karachi Resolution that 
promised so many things to the peasants? Have 
we found out who is the aggressor in Korea; 
the Koreans* or the Americans who have gone 
so many miles from their country? Who is 
using the Napalm bomb in Korea to-kill 
women and children and destroy the' peace and 
honour of the Korean people? That is a very 
straight question to-answer. Dr. Anup Singh 
has just now concluded by saying that we 
approached the resolution on Korea with an 
open mind in the United Nations. I ask. Sir: 
Who was it that demanded the retention of 
American troops in South Korea, and why—
when the Soviet troops were withdrawn- from 
North Korea long' back? That itself must make 
our position clear. What we want is: Do not tie 
up to this bloc or that bloc, but please do tie up 
to our own traditions, so that Korea may carry 
on her fight for independence. Mr. Inait Ullah 
said that we, sent a medical mission to South 
Korea. It is a shame that we have not" sent a 
medical mission to North Korea; where people 
are suffering from heavy bombihg; 

AN HON. MEMBER: We will send? one. 

DR. R. B. GOUR: That is not the-point. We 
do not want to tie up with' anybody. We want 
our foreign policy based on the principle of 
peace and independence, based on the 
principle of" fight against aggression, fight 
against imperialism. That is our demand';, 
there is no question of tying up. 

Well, Sir, the Prime Minister told us that 
the foreign policy depends ov situations, it 
depends on. our. financial 
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and other considerations. Well, he for 
got to tell us that his foreign policy is 
definitely tied up with the Anglo- 
American bloc because he is economi 
cally tied up to Britain and he is get 
ting and expecting to get more aid from 
America. The tie up could be seen 
from the fact that when the Sterling 
over there gets an attack of coryza 
our rupee here suffers from headache. 
He wants to be on the side of like- 
minded governments, Churchill's gov 
ernment in Britain, Eisenhower's gov 
ernment in America. These are his 
like-minded governments. Their advice 
is always sought and we follow 
them in voting for any resolution; Sir, 
neither the Prime Minister nor his 
sweet Parliamentary Secretary has 
told us ............. 

MR. CHAIRMAN: Very gallant of you to 
refer to her in such terms! 

DR. R. B. GOUR: She told us with the 
charming smile on her face that our policy is 
dynamic and independent. It is independent of 
every semblance of independence. You 
amended the Korean resolution to suit the 
Anglo-Americans. The Prime Minister said 
the amendments were unimportant. But they 
were so vital that the Anglo-Americans 
changed their attitude to one of accepting the 
amended resolution and China rejected it. It is 
a policy which seeks, which works under the 
advice of Chur-chills and Edens and yet she 
says it is an independent policy. If Eden 
approves a particular line of action, then, go 
ahead with the resolution; if he disapproves, 
then you say that it is not so important. These 
are certain important facts that I wanted to 
bring to the notice of this House that the 
policy we are pursuing is not an independent 
policy; it is a policy that helps, that is in line 
with those countries with whom in financial 
economic and in matters of trade we are 
linked. What is your independent policy? Is it 
an independent policy that you are going to 
attend the coronation of Her Majesty the 
Queen of Britain along with the Mala-nazis of 
South Africa and the head-hunters of Malaya 
and others?   They 

are the like-minded governments "whose 
advice you seek. 

AN HON. MEMBER: May I know, Sir, 
what is independent policy? 

DR. R. B. GOUR: Sir, my time is so short 
that I cannot reply to the interruption of the 
hon. Member. Now. Sir, therefore, let there be 
a complete break with imperialism; you see 
imperialism everywhere; go to Africa, go to 
the Philippines, go to Puerto-Rico, there you 
find imperialism in action; go to Japan and 
you can see how American imperialism is 
colonising Japan and militarising it for war in 
Asia. None of these speakers of the Congress 
benches spoke on Eisenhower's declaration. 
What is there independent, dynamic, in your 
foreign policy when you say nothing about it, 
which is out to involve us in a devastating 
war? They have given the atom bomb to 
Hiroshima and the Napalm bomb to Korea. It 
is true Mr. Rama Rao has stated about 
Eisenhower's declaration and said we detest 
Asians fighting Asians. That is good. But 
neither the Prime Minister nor his 
Parliamentary Secretary has been in a position 
to say anything about that policy of putting 
Asians against Asians. That is very important. 
I think their like-minded governments have 
not advised them yet, as to what steps they 
should take on   Eisenhower's   declaration. 

Now, Sir, I come to Praia Parishad affair in 
Jammu. Sir, this is a very serious matter and 
one has to consider it in all its aspects. The 
last general elections routed the communal 
reactionaries in the whole of India and now 
communal reaction is trying to stage a come-
back to the political scene of India. And for 
them Kashmir is the only State and the 
refugee problem is the only problem. They 
say that they want complete integration of 
Kashmir with India, that they stand for the 
unity of India. They are only playing with the 
urge of unity in India. However much we 
struggle for linguistic provinces, they know 
we have strong urges for unity within the 
Indian Union.      Instead    of    bringing    
about 
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I Dr. R. B. Gour ] unity, we know that they 
will be wrecking the unity of the country.    
Having 'been routed in  the  last  general  elec-
tions, they are using these slogans to stage   a   
come-back   on   our   political scene.    The 
whole movement is in fact directed against the 
unity of Kashmir— is for the dismemberment 
of Kashmir. It is not for no reason that the 
London Times and the New York Times have 
been   supporting   this   agitation.   Prof. 
Ghosh yesterday made it clear that what they 
are apprehensive about is that, if there is a 
plebiscite in Kashmir, they may  join  Pakistan,  
and  so  it  is very clear that they want to 
separate Jammu from   Kashmir.    That   is   
their   whole aim.    They know that it was the 
Kashmir valley people  who  fought against the 
raiders, against the Pakistan forces directly 
manned by imperialist British officers.     Their  
aim  is  to  rehabilitate the Rajpramukh; their 
aim is payment of  compensation  to  the 
landlords and that is why they want the 
application of the Constitution'of India to 
Kashmir and not for anything else.    This is 
their whole aim.    So, it is not merely a re-
actionary  movement.    It  is  something more.     
It   is   a   counter-revolutionary ' movement 
directed against the unity of our people, 
directed against the progressive    movement   
in    Kashmir, < in    the interests    of   the   
landlords    and    the Maharaja. Why could 
they not demand the  amendment  of the 
Constitutiori">'it-self  that  there  should  be  
no  Rajpramukh?    Why  could   they  not  
demand an amendment of the Constitution that 
there should be no compensation to the 
landlords?    No.    They want the application 
of the Constitution  to Kashmir because the 
landlords and the Maharaja must have their 
way.    This is the true character of this 
movement, and that is why it should be 
opposed at all cost. They  want  the  unity  of  
India.    Why can't they demand the unity of 
Kerala? Why  can't  they demand  the  unity of 
Karnatak. Maharashtra and Andhra so that the 
Nizam could go?    That is not their   demand.       
But   having   said   all these things. Sir, how is 
it that they are  gaining sympathy?     It is 
because everything is not well with the Kash- 

mir Government also. The-question is that the 
land reforms must be extended to Jammu also 
and the Jammu peasantry should be mobilised 
against this reactionary movement and this re-
actionary leadership. The bureaucracy also is 
not without its fault. The bureaucrat says, men 
may come and men may go but I go on for 
ever. Bureaucratic excesses, firing, large-scale 
arrests, these are the things that are obtaining 
sympathy even for this reactionary movement. 
That is why an open impartial enquiry should 
be held into these firings, and use should not 
be made of the Preventive Detention Act even 
against this ' reactionary movement. We want 
that they should be tried and prosecuted in the 
ordinary courts  of law. 

(Time bell rings.) 

Sir, I want five minutes more. I have not 
come to my own State. 

MR. CHAIRMAN: No. What you have said 
about Kashmir applies to Hyderabad also. 

DR. R. B. GOUR: I have got some more 
points. 

MH. CHAIRMAN: Begam Aizaz (Rasiil. 

BEGAM AIZAZ RASUL (Uttar Pradesh): I 
shall be very brief. Sir, I rise to support the 
motion that has been moved expressing our 
thanks, to the President for his Address to the 
two Houses of Parliament. This address Sir. is 
a brief exposition of the state' of affairs in 
some parts of our country and abroad. Much 
has been said during the last three days from 
both sides of the House about the foreign 
policy pursued by our Government. It is but 
natural that in the context of present day world 
affairs when the fear of war looms large, the 
eyes of most of the nations of the world should 
turn towards India for guidance, that our own 
people should take a more active interest in 
their country's foreign policy. After the very 
eloquent exposition o£ India's foreign policy 
yesterday by the 
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Prime Minister, I think it would be 
superfluous and unnecessary on my part to 
say anything more, but I should like to say 
that the policy that is being pursued is one 
which has the support of not only all the 
people of this country but also of those 
nations of the world who are yearning for 
peace. The contribution that India has made 
towards the maintenance of world peace is 
one which is looked upon with respect by all 
nations, and we hope that the efforts of our 
Prime Minister will bear fruit. The two 
powerful blocs in the world are today anxious 
to enlist the support and sympathy of India, 
but, Sir, I have great faith in the destiny of 
India. I believe that India is destined to be the 
leader of a third bloc which will be based not 
on power politics or militant aggression but 
on soul force and on desire to promote world 
peace, and we have in our Prime Minister a 
leader who can achieve this and I know that 
all the nations of the world who want peace 
are looking towards him for guidance. The 
esteem and respect in which our country is 
held by foreign countries is shown by the fact 
that a representative of India has been asked 
to serve on the Sudan Commission. I 
congratulate General Naguib on the peaceful 
solution of the important question of Sudan 
independence. 

Sir, I was very glad to see from the 
President's Address that the relations between 
India and Pakistan are better. We hope that 
they will improve day by day. The destiny of 
Pakistan is closely linked with that of India. 
We are satisfied that our Government is doing 
everything possible to bring about a peaceful 
solution of all outstanding problems between 
Pakistan and India. Our Prime Minister's re-
peated expressions of goodwill and desire for 
a no-war declaration are a further proof of 
that. Pakistan should realise that not only in its 
own interests but in the interests of world 
peace; it should try to keep on the friendliest 
terms with this country. 

I am glad to see that the food situation i» 
our country is better, and we 

were happy to hear from the Prime Minister 
yesterday that our country would get self-
sufficient in food in the next three years. This 
is certainly very heartening news and we 
hope that soon the money that is being spent 
in buying foodgrains from abroad will be   
available   for   our   national   needs. 

The relaxation of controls has been welcomed 
all over the country. It has proved beneficial 
ail round. But what is worrying is that the 
index of living has not gone down. It in fact 
remains as high as before and it is impossible 
for the ordinary middle-class man to live in 
comfort or support his family. Therefore 
something has to be done about it. The 
problem of unemployment is also a very 
serious one and should engage the serious 
attention of Government. I am constrained to 
say that the abolition of zamindari has 
augmented this problem to a much higher 
degree. The ex-zamindar^, their dependents, 
families and retainers are left without any 
means of subsistence. I am rather amazed 
when I hear from our friends, the Communists, 
on the opposite side demands for the 
liquidation of zamindars, and the usual 
derogatory slogans. I would like to ask, where 
are the landlords? In U.P. at least the 
zamindari abolition took place on the 1st July 
1952 and there is no landlord left there. U.P. 
had the largest number of zamindars: 22 lakhs. 
The same has been their fate in other States. 
Therefore the raising of slogans, which are out 
of date, have no meaning at all and do not 
serve any useful purpose. I hope that our 
friends will realise that in spite of all that they 
may say about these zamindars they should 
admit that these same zamindars were 
responsible for having done some good to trhe 
country also. They were responsible for 
beautifying our life, for the culture, arts, 
literature of our country and on account of the 
abolition of this class all these cultural, 
intellectual and educational institutions of the 
country are suffering. Anyhow this is not the 
time for me To enlarge upon this subject but I 
mentioned tnis Decause the oroblem of ua- 
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[Begam Aizaz Rasul] employment is on the 
increase and the Government will have to 
think out ways and means to rehabilitate this 
class and find some means of employment for 
them. 

DR. R. B. GOUR: What about your 
compensation? 

BEGAM AIZAZ RASUL: We have 
not received a single pie of compensa 
tion.    We only hope to ............  

SHRI P. V. NARAYANA (Madras): Are 
you against the abolition of zamin-dari 
system? 

DR. R. B. GOUR: When the Congress 
passed the Resolution on that, she was in the 
Muslim League. 

BEGAM AIZAZ RASUL: What rancour or 
complaint the Communists may have had 
against the zamindars, they should realize that 
the zamindars are now no more. They are like 
other citizens of this country and should not 
be treated in any way different from other 
sections of society or people living in the 
cpuntry. They deserve the same sympathy, the 
same respect, the same treatment and the 
same opportunities of employment, of work 
and of finding means of livelihood, as any 
other person in this country, and therefore I 
hope these slogans will now stop. Our friends 
should realise that it is no use beating a dead 
horse and they should now think of ways and 
means of helping these people. 

Now I should like to turn to another part of 
the President's address to which no mention 
has been made so far and that is the report of 
the Finance Commission that has been laid on 
the Table of the two Houses of Parliament and 
to which the President made reference in para. 
13 of his Address. Now this report has been 
accepted by the Cabinet but I deem it my duty 
as a rer/repentative of the State of U.P. here to 
place before this House my sense of protest at 
the way in which this Commission has treated 

U.P. Now U.P. has the largest population of 
6,32,00,000. Now the amount of money 
allotted under this award to U.P. is Rs. 11-70 
crores. Some peopLe are very happy that there 
is an increase of Rs. 2'9 crores in the allotment 
as compared to previous allotment but I have 
worked out the figures, and the amount per 
capita to U.P. is Rs. 186. Compare Bombay 
which is Rs. 3'14, Madras Rs. 1-95, West 
Bengal Rs. 3-84, Mysore Rs. 4, Saurashtra Rs. 
7 • 36 and Travancore Rs. 3 ■ 28 crores. I am 
only mentioning a few of the States for lack of 
time. This is the grant from the Centre to U.P. 
when U.P. is spending so little on education, 
public health and medical relief. From page 
183 of the Report hon. Members will see that 
Bombay is spending Rs. 3 • 5 on education 
and Rs. 1 • 2 on public health and medical 
services. Madras is spending Rs. 1 • 8 on 
education and Rs. 0 • 7 on medical and public 
health. U.P. is spending 1 ■ 1 on education 
and Rs. 0 ■ 5 on medical and public health. 
Mysore is spending Rs. 3' 1 on education and 
Rs. 1:1 on medical and public health. 
Saurashtra is spending Rs. 2-5 on education 
and Rs. 1 • 4 on medical and public health. 
Travancore is spending Rs. 2:8 on education 
and Rs. 1 on medical and public health. This 
will show that we have so little money to 
spend on these nation-building activities and 
in spite of that the quota given by the Finance 
Commission if so little. 

MR. CHAIRMAN:   Time is up. 

BEGAM AIZAZ RASUL: According to the 
Niemeyer award, under article 273 of* the 
Constitution, the Governments of four States, 
Assam, Bihar, Orissa and West Bengal, are 
getting grant-in-aid to the tune of Rs. 3' 15 
crores from the Central Revenues in lieu of 
their share of export duty on jute. I would like 
to know why the States of U.P. and Bihar 
should not get the share of central excise on 
sugar. The Government of India i8 getting 8 
crores on sugar, and the production of sugar in 
the State    of 
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U.P. is highest. Sir, as I said before 
<U.P. was .getting Rs. 8 8 crores before 
and now under the Finance Commis 
sion's proposals she will get Rs. 11 • 7 
crores and this increase of Rs. 2 ■ 9 
crores is due to U.P.'s share of Central 
excise on tobacco, matches and vage- 
taole products. But hon. Members 
will see how disproportionate this 
grant is to the State's requirements as 
regards its nation building activities. 
It has the largest population to cater 
for and it has to spend money on the 
Five Year Plan and this is how we 
are treated by the Centre. As regards 
*he Five Year Plan...............  

MR.     CHAIRMAN:      Madam,  it  is 
'time. 

BEGAM AIZAZ RASUL: I am finish 
ing. The first hon. Member who spoke 
had half an hour .............  

MR.  CHAIRMAN:   We  are winding up 
and I have a long list here. 

BEGUM AIZAZ RASUL: I am just finishing, 
Sir. I only want to say "that out of the five 
years for which we have drawn up our Five 
Year Plan, two years have already elapsed. 
We should like to know how much has been 
achieved in this respect. I hope the 
Government will from time to time, lay on the 
Table of the House a statement showing how 
much progress is being made under the Five 
Year Plan so that we may see whether the 
targets that have been laid 'down'are being 
reached, and whether it will be possible for us 
to reach them, -at the end of the five years. 

With these words, Sir, I support tha 
motion. 

SHRI C. G. MISRA (Madhya Pradesh): 
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MR.  DEPUTY   CHAIRMAN:      Your 
time is up, Mr. Misra. 

SHRI C. G. MISRA:     Yes, Sir. Oa« 
minute  more,  I  am winding up. 
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[For   English   translation,   see   Ap-
.pendix IV, Annexure No. 12.] 

SHRI   R.   U.   AGNIBHOJ    (Madhya 
Pradesh): 
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SHRI P. SUNDARAYYA: Even Mr. 

"Nehru himself said that. 
MR. DEPUTY CHAIRMAN: Order, 

•order. 
SHRI R. U. AGNIBHOJ: It was not .so. 
SHRI P. SUNDARAYYA:   It wns so. 
SHRI R. U. AGNIBHOJ: Mr.hatma Gandhi 

was leading the country and the country was 
following Mahatmaji .and the Congress. - 

 
SHRI P.  SUNDARAYYA:      You  are 

telling a falsehood. 
MR. DEPUTY CHAIRMAN:     Order, 

<;rder. 
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[For   English   translation,   see   Appendix IV, 

Annexure No. 13.] 

•SHRIMATI      ANGELINA      TIGA (Bihar): 

 
"My Government has been paying special 

attention to the tribal areas in the North East and 
other parts of India." 
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[For   English   translation,   see   Appendix 
IV, Annexure No. 14.j 

SHRIMATI  MAYA  DEVI     CHETTRY" 
(West Bengal): 
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[For   English   translation,   see   Ap-

pendix IV. Annexure No.  15.] 

SHRI ~M. MANJURAN (Travaneore-
Cochin): Mr. Deputy Chairman, Sir, I think for 
a long time the question of linguistic 
redistribution of India has been under the 
consideration of the Government. I find that 
there is a heartening change in the attitude of 
the Government since the President addressed 
us last, nine months ago. In the last address, he 
told us that any demand for the linguistic 
provinces would amount to provincialism, but 
this time it seems he is aware that this is an 
issue that agitates the minds of lots of people 
all over the country and he recognised it to be 
reasonable. But the urgency of the problem 
has not seized him As a matter of fact, during 
the last Hyderabad session of the Congress—
which party now gives its directive to the 
present Government—there has been a lot of 
talk about the formation of linguistic 
provinces. The Prime Minister of India has 
been opposing it for some time and in certain 
discussions he told this House as well as the 
House of the People unequivocally that it 
would not be wise to grant linguistic provinces 
at that stage. But conditions changed and it 
was necessary for linguistic States to be 
consecrated by the martyrdom of Shri Potti 
Sriramulu who died fasting. A State could be 
carved out for the Andhras, but even that is not 
a full-fledged linguistic province as certain 
districts of Hyderabad are not going to be 
attached to this proposed province which will 
comprise of only part of the Madras State 
where people talk Telugu, with the result that 
this State could never get stabilised. Only with 
the natural formation of all the people talking 
the Telugu language could we have an Andhra 
Province. I do not think that the Andhra 
linguistic province is going to be really formed 
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without certain Telugu-speaking portions of it 
attached to it. The difficulty for the formation 
of the full-fledged Andhra province is the 
retention of the Nizam, an important Rcij-
pramukh. in the scheme of the present 
structure. It has been even said that +he 
balance of South India might be upset if 
Hyderabad is dismembered. But I am afraid, 
Sir, that such notions and statements that the 
Nizam of Hyderabad came into being before 
India came into being and he is not to be sent 
away, are not proper. We have seen before our 
very eyes that Nawabs and Maharajas and 
even emperors have fallen. Somehow or other 
this question is being talked ?.bout today with 
the result that agitation is still taking place in 
every part of the country undermining national 
security and solidarity and if the linguistic 
provinces are not being given today, these 
agitations will end in conflagrations. The very 
fact that linguistic provinces are not coming 
will react with considerable vengeance on the 
Central Government and the agitations that 
might come off in other parts of India on this 
issue cannot be met by the present 
Government. Even the small agitation that is 
going on in Jammu is creating so much 
headache lo the Prime Minister by its national 
and international implications, and the 
agitations that would be started all over the 
country for linguistic provinces cannot be 
stopped by this Government. It may be all 
right for Maulana Abul Kalam Azad at the 
Hyderabad Congress to say in the Grand 
Moghul style that anybody talking about 
linguistic provinces will not be tolerated to 
live in this country. It is a threat in this 
democratic India, and if the Government is 
going to stop all these demands for linguistic 
States In this country, all the pretensions about 
our national and international policies will fall 
flat. The formation of linguistic    provinces  is  
a scientific 
necessity, because science starts with a 
proper classification and division of things. It 
was due to the haphazard pelicy of the British 
after this country's     subjection   that     
certain   areas 

which were closely connected with other 
areas were formed into provinces as they are 
today. By perpetuating the same mistake and 
continuing the present distribution of areas, 
we are going to continue all +he troubles that 
we have had. The happenings in Madras 
arising out of intrigues- between the Tamils 
and the Andhras and the other groups, where 
Mr. Kamaraja Nadar is trying to dominate, 
where Mr. Rajagopalachari might try to 
dominate, where Mr. Prakasam might try to 
dominate, are a pointer and all these 
internecine quarrels will grow. However 
boastful we are of the integrity and solidarity 
of this country, people cannot understand 
these things for the simple reason that they 
want the formation of provinces on linguistic 
lines. If this is not done, it is going to create a 
lot of trouble. If this is not done, I assure this 
House that it ;s going to lead to agitations and 
revolts which this Government will not be 
able to stop. The aspirations of millions of 
people cannot be lightly treated. The President 
this time has tried to understand, the 
Government of India has tried to understand 
the urgency of the situation but they shut their 
eyes to the gravity of the problem and this 
shutting of eyes is no good policy. They 
should take speedy steps for the redistribution 
of provinces on a linguistic basis 

Sir, we have been told very many things 
about the successful working of the Five Year 
Plan and all the 55 Community Projects. I put 
a question to the Minister for Planning and he 
did not know these Community Projects were 
working in Travancore and Cochin. There are 
two of them and he told that they were doing 
basket-making, which is going to revitalise 
and regenerate India and bring it up to the 
level of Russia and America. I was surprised 
at this, because basket-making is such an old 
industry in our part of the country carried on 
by the scheduled castes there and also certain 
other classes of workers that there is no need 
for Community Projects for the purpose of 
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[Shri M. Manjuran.] basket-making   in   
Travancore-Cochin. On  the  other hand,  there  
is need to deal with the growing economic 
unrest there.       Lakhs   of   workers     are   
unemployed or     under-employed  in the coir  
industry.    Last     year we  raised this point. It 
may look like repetition, Sir,  but  because  
Government  repeats its mistakes, this has got 
to be repeated.    There  is   a   complete  
breakdown in the coir industry.    We 
approached the Finance     Minister  and the  
Commerce and Industry Minister and they 
promised so many things but nothing has    
been  done     till today.    In     the Magazine 
of the Commerce and Industry Ministry for 
1953, they say thatRs. 64 lakhs have been 
allotted    by    the Norwegian Government  
and the Government of India together for the 
rehabilitation     of  the  coir  industry  in 
Kerala.   One year has passed and 11-| lakhs of 
peole.  according to  the very conservative 
estimate of this  Government, have been 
unemployed or underemployed,   and  the  
Chief Minister  of Travancore-Cochin     only  
a  few  days ago   made   a   public   statement   
that people   are   not   getting   enough  food, 
that houses are not thatched and that the  State  
is  moving   towards   famine. There,  the     
conditions  are  very  bad. When such is the 
case, the President's Address  talks   about   
overall   improvement in the economic 
position.    I cannot   agree   with  these   
generalisations. The     President's  Address     
might  be true of other parts of the country, but 
it is certainly not true of my part of the 
country.     These tile  factories  are being  
closed  down.    There,  a  system by which 
workers are allowed to work only  for two  or     
three  days   in   the week     has  come     to   
stay.       There, thousands and    thousands of 
workers who have gone out of work are starv-
ing.    People cannot     buy their  food. Where  
then  is   economic     prosperity, unless  you  
give it  a  new  interpretation, a new 
definition? 

I was surprised to see that the Prime 
Minister was speaking in a very nice and  
beautiful  way  about our  foreign 

policy, which reminded me of Prof. Laski's 
book "The Dilemma of our Times". The 
presence of the two giants, the U.S.S.R. and 
the U.S.A., is the dilemma of our times, and 
we are faced with this dilemma in our foreign 
policy. We have this giant on one side and the 
other giant on the other side. The Prime 
Minister says that we should not talk of having 
a third bloc; I was surprised at this because it 
shows that we have no policy as this dilemma 
does not yield any conclusion. Sir, I don't 
believe the statement that we will not join 
either one bloc or the other. We are being tied 
down with the American bloc, because 
according to the American "Battle Act of 
1951" it is stipulated that certain strategic 
materials should not be exported to 
Communist countries. Our Government are 
abiding by this as they do not allow any ex-
port, of stretegic materials to Communist 
countries. It means that we are not only tied to 
the American bloc but that the American 
Government is exercising some extra-
territorial rights in this country, because the 
U.S. Battle Act of 1951 has been made 
applicable to this country. If we do not abide 
by this condition, we will not get any aid from 
America. But we have been getting aid from 
America which has relieved our food situation. 
So, we are completely in the American bloc. 
We can protest against that. We can say, but 
whenever we find there is a question about an 
expert, unfortunately or fortunately it is always 
an American who happens to be an expert. 
Even today it was said on dredging which has 
been going on in India for 50 years, there is no 
expert in India but an American has come as 
the expert. Take any subject and the American 
is an expert. 

So under the present conditions the only 
security for this country will be the re-
division of this country into its natural 
linguistic divisions and allow each division to 
progress according to its merit. It has been 
taught by history that no heterogeneous coun- 
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try can progress. This is a heterogeneous 
country with varying conditions, with varying 
languages and varying types. These cannot be 
remedied unless each section of this country, 
each nation of this country is given self-
determination and also the right to govern 
itself in the manner it likes. Then only the 
problems and troubles of this country shall be 
cured. 

THE MINISTER FOR AGRICULTURE 
■(DR. P. S. DESHMUKH): Mr. Deputy 
Chairman. I must say that the Ministry 
of Food and Agriculture had been 
treated very kindly by this House and 
there were not many references to the 
food situation on the one hand nor 
any great criticism of the agricultural 
policy of the Government. As the 
House would recollect, Sir, there was 
a conference of Food Ministers in the 
month of January and certain figures 
and assessment of the situation were 
given then. It would probably be 
fruitful.......... 

SHRI P. V. NARAYANA (Madras): Tf 
time is taken up by the Government Benches 
before 5-30 P.M. others will not have any 
chance to speak. In their reply the Ministers 
can speak. 

DR. P. S DESHMUKH: If that is the 
contention of the hon. friend I will be briefer 
than I proposed to be. I propose therefore to 
make a brief statement bringing the situation 
up-to-date. 

PROF. G. RANGA (Madras): Let it not be 
understood that the House does not want such 
of the Ministers as to whose work reference 
had been made should not be expected to 
make detailed and satisfactory replies to 
references made. Otherwise the discussions  
here will become pointless. 

DR. P. S. DESHMUKH: In Madras rice 
prices generally took a downward trend after 
the middle of September. The decline was not 
however uniform throughout the State. In 
some areas where the crops were adversely 
affected by the feeble south-west mon- 

soon or later hit by the cyclone, prices had 
revealed a slightly hardening tendency. 
However, at present there is a fall in prices 
even in these areas and the current quotations 
vary between Rs. 16-8-0 and Rs. 20 per 
maund at several centres as against Rs. 23 and 
Rs. 27 per maund in August. In Bihar also 
prices have been looking down since 
September and have in several places, 
dropped by over Rs. 10 per maund compared 
to peak prices in August. They are also Rs. 4 
to Rs. 6 per maund lower than what they were 
in the corresponding period of last year. The 
same is true of some other States, particularly 
West Bengal. In U.P., however, while present 
rice prices are lower than those ruling during 
the corresponding period of last year, they are, 
as last year, generally on the high side in 
comparison with the seasons' low prices   in     
November  and   December. 

So far as wheat is concerned, prices during 
this part of the year are naturally high, 
reflecting the paucity of arrivals in the 
market at the fag end of the season, and with 
the harvest here at hand. It is however, 
significant that in Bihar the present prices of 
wheat are lower than those ruling during the 
last four months or so. Prices of millets are 
generally steady. 

As will be seen from the statement, the off-
take has fallen considerably and if we 
compare the figures during the last two years 
it will be found that the off-take has been 
lowest during last year. I will give the figures. 
Offtake from Government stocks in 1950 was 
75,54,000 tons, in 1951 it was 78:67 lakh ton 
as against 66:96 lakh tons in 1952. The 
closing stocks also compare very favourably. 
The closing stock in 1950 was 7,29,000 tons, 
in 1951 13:07 lakh tons as against 19:15 lakh 
tons this year. Out of this as much as 4,50,000 
tons is with the Central Government. So far as 
the outlook for 1953 is concerned the year has 
opened with a comfortable stock of 1:9 
million tons with the Central and State 
Governments.    The market 
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the off-take from Government shops during 
January continued to show a downward trend. 
The crop prospects for 1952-53 are reported 
to be better than those in the preceding two 
years. In the case of millets, however, 
damage has been caused in certain parts of 
the country, particularly in Bombay, Madras, 
Hyderabad, Mysore and Madhya Pradesh. 
Scarcity conditions which had developed in 
various parts of the country since the 
calamities in June 1950 had considerably 
abated by about the middle of August 1952. 
Towards the end of the year, however, the 
position became difficult in Maha-rashtra and 
in parts of Rajasthan, Mysore and Madhya 
Pradesh. Prompt measures have been taken 
by the Centre and State Governments to re-
lieve the distress in the scarcity affected 
areas. A team of officers has also been sent 
by the Government of India to tour the 
affected areas and to suggest ways and means 
for preventing recurrence of scarcity 
conditions. 

In view of the prevalence of scarcity 
conditions in these areas and the damage to 
millet, there is still need for continuing 
imports but not on the same scale as in the 
preceding two years. The provisional target 
for 1953 has been set at 2:9 million tons as 
against the actual import of 3:9 million tons in 
1952 and 4:2 million tons in 1951. Out of the 
proposed target for 1953, rice may constitute 
6 lakh tons, wheat 1:8 million tons and milo 
500 thousand tons (if the last named is 
available at a reasonable price). Of the 
proposed import of 1:8 million tons of wheat 
1:5 million tons are expected to be received 
under the terms of the International Wheat 
Agreement and 250 thousand tons fr^m 
Argentina under a Barter Agreement. As for 
rice, Burma is expected to supply 3£ lakh tons 
under the Five Year Trade Agreement 
concluded with I country. As for milo, 
supplies are expected mostly from U.S.A. and 
to  some  extent  from  China  also—the 

price  will,   however,     determine  how 
much of this grain we buy. 
Now, so far as the procurement is concerned, 
the position must be regarded as very 
satisfactory; if we compare the figures for the 
current year 1952-53 with 1951-52, the total 
procurement comparable to the period of time 
last year was 2:97 lakh tons. This year's 
procurement is as high as 4 ■ 53 lakh tons, 
nearly 50 to 60 per cent, larger than it was last 
year. In some cases it is already double. For 
instance Assam last year procured 10,000 tons 
as against 36,000 tons during the current year. 
The same is the case with Punjab. As against 
42,000 tons last year, so far 83,000 tons of 
lias been secured. So I think it is correct to say 
that on the whole the food situation in the 
country, apart from the feeling of the people 
as well as of the Governments, in one of con-
fidence and satisfaction. We are also not in 
any way self-complacent as was complained 
by Acharya Narendra Deva. He accepted the 
fact tha* the situation both in respect of the 
growing of jute and cotton was very satis-
factory. He also said that there was reason to 
believe that the situation has improved so far 
as food was concerned. But ne said that 
Government was trying to be self-complacent 
and self-complimentary. I do not think, Sir, 
any of us is self-complacent, for we know we 
are not yet "out of the wood" as the Acharya 
himself put it and we also know that 
continuous and intensive effort is necessary to 
have more production. As hon. Members 
know we have undertaken an intensive drive 
for more paddy production and we appeal to 
all hon. Members to give us every possible 
support. By intensive pxopoganda and more 
attention to greater production I think we will 
be-in a much happier - position. But I do not 
wish to paint a colourful or a rosy picture, nor 
do I want to say that' our achievements will be 
so and so. But I do hope that if we work 
patiently and sincerely and lend to the 
workers in the field a helping hand, I am sure 
we will be able to tide over the d-iffi-cutties    
without    any great    hardship. 
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Acharya    Narendra Deva was one    of the    
few hon.      Members who    made certain   
observations  in  regard  to   the land policy of 
the Government.    I do not wish to  enter into 
details;  but  I think the land policy laid down 
in the Planning      Commission's   Report   is   
a very  progressive   one  and  one  which I  
think,  should     be  regarded  by  the House as 
a fairly satisfactory one.   He made certain 
contradictory suggestions. On the one hand he 
suggested that we are not paying attention to 
the consolidation  of  holdings.       On   fhe   
other hand he said land should be given to the 
landless.   And as a third point, he also     
complained   that  our     holdings were 
uneconomic.    I don't think these statements or 
suggestions are capable of     being  reconciled     
one  with     the o*her.    If it is necessary to 
give land to the landless, then it is not possible 
to   give   them   all   economic   holdings. We 
have not complete statistics so far as these 
holdings  are     concerned.    I hear we are 
going to have some sort of a census of the    
possession of land held by the people.    But  at 
the present  moment  my  information   is  that 
not more than about 10 per cent, or so of the    
holdings in    India are larger than economic 
holdings.    The rest    of them are all 
fragmented holdings and if we want to increase 
the number of landholders,  I  am     sure it  
stands  to reason   that   the   holdings   should   
be smaller still.    If on  the     other  hand you  
complain     that the  holdings  are fragmented   
and  that  they  should  be economic holdings, 
then you will have to reduce the number of 
people holding land.      I would also like to 
point out that a good many of the State Gov-
ernments     are trying to  give     waste lands    
*o  the    landless;  but  the    experience  so  
far  gained   has   not  been very encouraging.    
At least so far as Bhopal  is   concerned,   an  
attempt  was made  to  give  10   acres  of  land  
to   a family    of     Harijans     together    with 
Rs.  300  for  cultivation.    This  has  not been 
a success, probably hon. Members might  say 
that the     amount  was  insufficient; but if you 
take into account the resources of the States as 
well  as of the  Central     Government.   I  
don't 

think  it  is  possible  to  give   a  larger 
amount for cultivation. 

SHHI GOVINDA REDDY (Mysore): It 
was tried in Mysore also. 

DR. P. S. DESHMUKH: My friend here 
says it was tried in Mysore also. On the 
whole, I am afraid this experiment has not 
been successful so far. This need not, 
however, detract us. If we want to rehabilitate 
these people on land, we may have to persist 
in the effort. But 1 feel very radical changes 
in our whole attitude may perhaps be 
necessary. 

For fear that I would take up the time of 
other hon. Members, anxious to speak I do 
not want to say anything more. 

PROF. G. RANGA: What about the 
suggestion to create an agricultural finance 
corporation? 

DR. P. S. DESHMUKH: I think this is a 
wrong information. Sir. I don't think at any 
moment there was any decision taken on 
such a proposal. Anyway Government has 
not come to any definite conclusion yet. 

PROF. G. RANGA; But Dr. Rajendra 
Prasad, when he was Minister in charge of 
Food and Agriculture, made a promise that 
Government were considering it seriously 
and would bring forward proposals to  that 
effect. 

DR. P. S. DESHMUKH: I may say it is 
less than under consideration; but I will 
resurrect the case and see if there are any 
possibilities. It is, of course, tied up with the 
finances of the country, but if there is 
anything possible in that direction I can 
assure the hon. Member that I will certainly 
make a very serious attempt. 

PROF. G. RANGA:  Thank you. 
SHRI RAJAGOPAL NAIDU (Madras) : If 

Industry has a separate corporation of i*s 
own, agriculture also should have a 
corporation of its own. 
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[For   English   translation,   see   Appendix 

IV. Annexure No.   1(1 ] 

5 P.M. 

SHRI T. V. KAMALASWAMY (Madras) : Mr. 
Deputy Chairman, the President's Address this 
year strikes a note of  serene  complacency   
which   is   not at all justified by the realities of 
the situation prevailing in the country. Sir, the  
Address presumes  that the situation in the 
country is all rosy, and it has gi^en figures of 
production  as if there   have   been   increases   
in   many fields of industry and also 
agriculture. It is not quite true, because the 
statistics  and the data     from which  they have 
inferred these conclusions are not quite   
correct.       Talking   about   sugar alone, they 
were able to show a great increase in 
production,     because they extended   the   
crushing   season,   which means   great   loss   
to   the   cultivator, because   the   cane   is   
dry.    They   did not increase  production by a 
greater percentage of recovery, but by enlarg-
ing the acreage,  as  is  shown by the fact that 
this year at least in the State of Madras, the 
Government have reduced the cane acreage by 
25 per cent. 

The Address mentions that, the price of 
fertilizers has been reduced from Rs. 365 to 
Rs. 335, a reduction of Ha. 30 per ton, 
because huge stocks of fertilizers—
ammonium sulphate—have accumulated in  
the  Sindri factory  and 

no State is willing to take them. The position 
has become very desperate, and that is why 
they have given this inducement. How are 
they able to effect this reduction in price? 
They are able to reduce the price, not by any 
reduction in the production cost, but because 
they got about 75,000 tons of fertilizers as a 
free gift from the Western countries, and this 
free gift of 75,000 tons of ammonium sulphate 
they put into the fertilizer pool, and that is 
why they were able to reduce the price but not 
by any reduction in the production cost. I shall 
not go into the other figures. 

Coming to the foreign policy of the 
Government, the spokesman for the 
Government said that the Opposition was 
entirely ignorant about the foreign policy of 
the Indian Government. I do not want to cross 
swords with the Prime Minister in this matter, 
but my only charge against the Government is 
that their foreign policy is not ignorant but it 
is innocent, that they are moving in the 
international field like babes in the wood. 
International agreements are arrived at by 
hard bargaining and not by appealing to faith 
in human nature or to good qualities because 
they are very rare in all international 
agreements. 

As regards the Five Year Plan, it is now 
accepted that foreign aid is absolutely vital for 
the success of this Plan, and more than Rs. 
350 crores have to be provided by foreign 
powers if our Plan is to be successful. And 
what steps have our Government taken all 
these years to get this aid? In the year 1948-
49, when Dr. Henry Grady was here as 
American Ambassador, America was all out 
to canvass for the friendship of countries in 
the East. Then the United States was rolling in 
wealth, and they sent out unofficial feelers to 
canvass the support of India in the 
international field. I learn on good authority 
that they were prepared to extend Marshall 
Aid to our country also with no strings 
attached; and that aid was not 50 million or 80 
million dollars which they are now giving 
under    T.C.A., but mare than 
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1.000  million dollars.       They  did not want 
to give it as charity.    The only condition  
which  they  laid  down  was that India  would  
continue  to  live  as a free country,     and that 
she would not go the Communist way.    But 
then our Government said that that infringed 
their policy of neutrality, and they turned it 
down, because at that time our financial 
position was also better. But were we    able to 
continue    this stand for long?    No7 because 
later on we had to send our delegations abroad 
for getting assistance of   all   kinds— 
financial,     technical   and  all  sorts  of 
assistance from the Western countries, because 
they were     the only powers who could help 
us.    It is rather    unfortunate that when our 
Prime Minister was in the United States he 
went out of the way to hurt the feelings of the 
people of the    United States.    He said he did 
not go there with a begging  bowl.    Very  
brave  words.    But could  we  aiford  to  make  
that  statement  at that time?  For  very  shortly 
afterwards we were going all over the world  
asking  for  loans   and  all  sorts of aids.    It 
was rather lack of  foresight to have hurt the 
feelings of the Americans, more so when we 
find today  that we  cannot     get on without 
their help.    If only we had capitalized on the 
desire of the American people for our 
friendship three or four years ago, we would 
have received a large amount of aid as a free    
gift without any strings    attached,  and with 
that aid—about   Rs.   500   crores—we   could 
have built all our multi-purpose dams and our 
country would not have been in such a sorry 
plight as we find ourselves in now. 

As regards the internal field, I will speak 
only about the Andhra State. I welcome this 
move. It has come none too soon. The only 
objection which I want to raise is as regards 
the manner in which Government have given 
it. They should have conceded the demand for 
an Andhra State at least two years ago, or, if 
they could not do it, they should have waited 
at least a few months after the martyrdom of 
Sriramulu.    As it is, the Andhras feel 

as if they have wrested their State from the 
Tamils and the Centre. And then they talk of 
reparations and compensation and all sorts of 
things. Sir, the Centre is trying to absolve itself 
of all responsibility for the proper starting of 
this Andhra State. It is the duty of the Centre, 
when they form this new administrative unit, 
to contribute substantially for the establish-
ment of its capital. They do not seem to be 
doing anything. I think it is the duty of the 
Central Government to extend the financial 
assistance necessary and also to fix the capital 
of the Andhra State before they form the State 
actually. Now, there is a talk that the 
temporary capital of Andhra will be located in 
the city of Madras itself. This is only going to 
cause great friction among the Andhras and the 
Tamilians. 

SHRI P. V. NARAYANA:  Absolutely 
nothing. 

SHRI T. V. KAMALASWAMY: Sir, our 
friend says 'absolutely nothing'. Sir, the 
feeling in the country is otherwise, because 
when you say 'temporary capital', it is 
presumed that there is going to be a 
permanent capital but nobody has given any 
indication when the permanent capital is to be 
established or where it is going to be 
established. Sir, there has been this demand 
for the Andhra Province for the last forty 
years. What were these Andhra leaders doing 
all this time? They could have fixed up some 
capital. They call Madras a temporary capital 
but I think they would sooner or later make it 
a permanent one in that very place. So, Sir, 
there is no assurance that they will not make it 
a permanent capital in the Madras City itself. 
Let them be frank about it. Let them say "We 
want Madras City as a permanent capital for 
Andhra". If they have no accommodation in 
their own country, let them have it in Madras 
City for five years or ten years, but on no 
condition should they have the seat of their 
Legislature  in  the  Madras  City  even 
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will only create ill-feelings between the two 
States. 

Sir, as regards the problem of linguistic 
States, it exists only in the South (except for 
Gujrat)—Maharashtra. Kannada and Kerala. 
The South is not getting enough attention 
from the North. Even today there are near-
famine conditions in the South, but the 
Central Government is not taking any steps to 
remedy these conditions there in a basic way. 
That has been accepted even in the Address 
itself. The basic way of ameliorating the 
.•onditions in the South is, as already pointed 
out by Mr. Pattabiraman, to have more 
thermal stations. The lignite mines of South 
Arcot, Sir, should be exploited in the quickest 
possible way. Nine months have passed but 
the Central Government has not taken any 
steps except loaning a few equipments. 

Sir, as regards the failure of the monsoon. I 
must say that it cuts us Jn two ways in the 
South. Not only it denies water, but it also 
denies hydro-electric energy and we have to 
close down our industries for some time 
every year, thus resulting in unemployment. 
For the South which has no facility for multi-
purpose projects, they must see the way to 
acquire atomic energy for providing their 
source of power.    Thank you. Sir. 

SHRIMATI VIOLET ALVA (Bombay): Mr. 
Deputy Chairman, rising at the fag end of the 
debate on the President's speech, I shall try 
my utmost to have economy of time and 
prevent your wandering hand to go to the bell. 

Sir, I shall begin with page 9 of the speech 
on which there is a reference made to the 
Press Commission. It is said there: "A Press 
Commission has also been appointed to 
consider problems of the newspapers press in 
India". I do not know whether any Member or 
Members have touched this subject during 
these three or four days' debate, but it 
certainly needs analysis 

and suggestions. Let me begin by paying a 
tribute to the Government for appointing Mr. 
Rajadhyaksha, a High Court Judge from 
Bombay, father of many Commissions—a 
choice so perfect—for he is known to be a 
man of in+egrity and shrewd sense of judg-
ment. Along with him Government have 
selected one of their officers in the person of 
Mr. M. L. Chawla, who makes an able 
Secretary and together they have drawn up a 
comprehensive questionnaire—let me say 
questionnaires as they have issued two ques-
tionnaires. One is a general one; the other is a 
technical one. Sir, the appointment of this 
Commission is indeed made in time, not a day 
too early. But what I feel is that before this 
questionnaire is filled up by the various people 
and before oral evidence is led, the 
Commission should be careful in some ways 
to see that the papers, the books of accounts, 
the balance sheets, etc.—I do not say that they 
should be impounded, but they should be 
stamped and signed by the Commission. All 
kinds of things, Sir, would happen in a country 
which has over 6,000 papers, big and small. 
Many malpractices occur in this country. The 
newspaper chains are existing and becoming 
more and more powerful day by day. It is 
merely a suggestion that the Commission 
should act in a way that fhere should be no 
manipulation of books of accounts or other 
details that are called for. I do not say that 
papers would do it, but utmost precaution 
should be taken and that is why even now the 
Commission should get ready to act. It is 
merely a suggestion from me that they should 
not extend the time-limit granted for the filling 
of this questionnaire. They have given us a 
time-limit up to 28th February. I think no 
further time-limit is necessary if we are to get 
an unbiased report. 

Then. Sir. I put forth my other suggestion 
that there should be a sample survey of each 
newspaper—may not be each, because the 
number is far too large, but certainly a sample 
survey of the big  and     small  papers 
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selected as the Commission may desire or 
may find fit to do. That way we would get a 
lo* of data of how papers are started, how 
they struggle, how they carry on, how small 
papers are killed out. This will be the purpose 
of the Commission. 

Sir, I shall not take more time excep*. on 
one point and that is that I must refer to the 
Federation of the Working Journalists where 
they asked in a resolution for the appointment 
of the Press Commission and also they asked 
for interim relief :'n respect of wages and 
salaries. The first is ac+ed upon. I dc not 
know whether the Government or the Press 
Commission has taken any action in the latter 
case where interim relief is concerned. 

Then. Sir. my final suggestion is that we in 
a free democratic country should find out the 
role of the Press and how far competitions are 
healthy in the growth of an independent free 
Press. These competitions are running from 
Bombay to Madras, Calcutta and Delhi, 
because the question of competitions is 
pending before courts of law. The 
Government would do •well to examine 
carefully whether these competitions helped 
the growth •of an independent healthy press, 
or to the growth of an unhealthy monopolistic 
trend. That is a very important matter. 

The Press Commission has issued some 
10,000 questionnaires and will be collecting 
oral evidence from people all over the 
country. I would like them to produce and 
publish an interim report that would help not 
only those who are in the newspaper industry 
tout also the rest of the public. 

Now, Sir, I shall come to the other aspect 
of journalism, the aspect that is most 
important, namely, advertising. Sir. it would 
be interesting for this House to know how 
advertising is run by foreign firms in this 
country. The foreign firms spend five crores 
of Tupees or more in advertising and one 

of the foreign firms alone spends nearly 3/4th 
of a crore on advertising; as against this, the 
Indian advertising only amounts to half a 
crore. Is it always the commercial aspect that 
appeals to the advertiser? This is a very 
important question. When foreign firms are 
wielding so much influence by their 
advertising patronage, to the tune of five 
crores and more, is it always that the 
commercial considerations are borne in mind 
or other pressure tactics are used to 
strangulate the  growth  of  healthy  
journalism? 

Next I shall touch on the advertising done 
by the Government of India. It would be very 
interesting when the Commission will come 
forth with its report to see how much of 
Indian Government advertising is done 
through foreign firms in India. I shall not say 
anything more. These are the few suggestions 
that I should like to submit to the Press 
Commission from this House to enquire into 
how the Fourth Estate works in order to build 
up democracy in this country. 

Sir, let me now come to the foreign firms. I 
think it was in the Provisional Parliament two 
years ago that some Member of Parliament 
raised the question of the foreign firms. There 
was a hue and cry but not a paper reported 
about it except his own. Why? We depend on 
foregin advertising for revenue. Sir, after we 
had gained independence, the Government of 
India's policy regarding participation of 
foreign capital in Indian industry was 
announced by a resolution —from the 
Ministry of Industry and Supply—of 6th April 
19<18. which, further clarified by the Prime 
Minister's speech on April 6, 1949, obviously 
enunciated the Government policy regarding 
foreign capital in Indian industry. It was 
clearly stipulated by that resolution that the 
conditions under which foreign capital would 
come to India would be carefully regulated in 
the national interest. What has happened to 
this? Has it been carefully regulated?    We 
have  a 
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discuss all  manner of things but the foreign 
firms go on as before. 

In 1947, there was absolutely a craze. 
Every foreigner wanted to sell oif his firm in 
India. Indians bought them at fantastic prices. 
Later on, when this assurance was given by 
the Ministry of Industry and Supply and still 
later on by our Prime Minister, they stopped 
selling and started taking on their staff 
Indians in high positions—Indians who could 
wield influence with the State. Later, when 
they made themselves more steady in the 
country they gradually withdrew their Indian 
liaison staff; they got their own foreign staff 
and trained them in this country as we see 
today. 

Sir,  some  two  years  ago  it  was,   I think,     
our     Minister,     Mr.     T.     T. 
Krishnamachari, who took action and called  
for  returns     from  the   foreign firms.    What    
happened?    There was a hue and cry.   The 
Press was full of letters,  controversies  raging 
over  staff and all sorts of other details, but up 
to  date,  as you see in the Press, we find  that  
the  foreign  firms  have   not conformed     to   
the     demand     of   the Indian     Government  
in  filling  in  the blanks in the forms submitted 
to them, regarding     the   particulars      of   
their Indian     and     non-Indian     personnel, 
scales of pay, allowance, facilities and 
concessions if any between the Indian and 
their foreign counterparts in India; and. if I am 
not wrong—I stand to correction—I think the 
foreign firms have   submitted   a      
memorandum   to Government   as   to   why   
they   should not be  exempted     from  
givii\5!  these details.     Very  often   what  
happens  is that     foreign  personnel     is  
imported from  other  countries  under  the  
head of 'Technicians' on the staff; they are not   
technicians      whatever;   they   are not  
technical   men.        I   do   not   know why  
our  own  Embassies   abroad  and Diplomatic   
Missions   should   not   take care to see who is 
who, coming out to India  to   join  these   
foreign   firms   in India.    They   can   note   
the   names   of 

the 'technical men'. All of them are ! not. This 
certainly is a suggestion 1   for Government to 
look into. 
I 

Sir. I shall then merely touch upon the subject 
of linguistic States. Everybody is divided on 
this  subject.    But the President has given an 
assurance in his speech and he has agreed to 
the idea  of     linguistic   division.     It  is   a 
subject on which one is open to conviction, on 
which one can be converted from day to day.    
I am for linguistic     division.        There   are     
provisos, administrative     difficulties,  other  
economic and national security questions, but   
having     granted   a   State   to  the Andhras     
for  which   Shri     Sriramulu died, can you 
keep it  away from  the rest  and     for  how  
long?     I  may   be wrong, but it was, I think.  
Sir B. N. Rau. who gave us the "Precedents to 
the  Constitution"  and   who  made  out a  case  
for  linguistic   redivision.     The question of 
linguistic redivision should have been taken up 
before the drafting of the Constitution. Having 
failed there,   it  should  have  been  taken   up 
before undertaking the Five Year Plan in a 
scientific     way.    Now if it  does not happen 
during the Five Year PJan period,  how  long     
can  you  keep  the people waiting?    I  am     
speaking  for Karnataka.    I know that in 
Karnataka dissatisfaction is growing day by 
day and  nothing  is  being  done  to  under-
stand it.  When you see our backward .  you  
will  come  to     understand the  necessity  of  
a  separate  province. You  may      think   that   
it   may   be   a financially deficit  State;  the  
deficit is not  expected  to  be  more  than  a  
few lakhs   which   may  be   met  easily.     If 
you  are really democratic  and if  the will  of 
the people should prevail you shall   have   to   
grant  these     linguistic provinces.    If the  
Government  is  for the people,  if you stand in 
the name of the people and the  Government is 
run in the name of the masses, if you are     to  
be  a  democracy  and  not     a dictatorship,  
you     have  to   give  them all facilities  to  
have their own State. The     sooner  we     give   
and  take  the nation with us the    better it will  
be-for  us.    Sir,   I  then  come  to   foreign 
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policy. Since my time is short, I would cite 
what Senator Johnson of Texas said last year 
in the American Legislature. He said that the 
Joint Chiefs of Staff had told the President that 
in their judgment the greatest year of danger to 
this nation would be 1954. Today, with the 
abolition of the Wages Act and the abolition 
of Price Control Act, America has got ready 
for war. Sir, 1954 is going to be the crucial 
year of crisis, and we should try to maintain 
our independent foreign policy as much as we 
can. Defence finds no place in the Five Year 
Plan. Defence finds no place in the President's 
Address. We should not be caught unawares 
when the crisis comes. We should go ahead 
with our defence preparations and our youth 
movement like the National Cadet Corps 
which today is not fully operative. Instead of 
one boy out of ten, we should be able to take 
nine boys out of ten. The youth of our 
coastline should be trained in guerilla warfare, 
and we should support our Prime Minister 
whole-heartedly so far as our policy on foreign 
affairs goes. 

SHRI S. N. DWIVEDY(Orissa): Sir, in this 
Address an attempt has been made to hide 
certain facts from the public. I will not go 
into details but I would make a reference to 
one particular statement in this Address. Here 
on page 3, paragraph 6, it is said: 

"Even in regard to Pakistan with which 
unfortunately our relations have been 
strained, there has been a certain 
improvement." 

That part of the President's claim is at 
variance with the statement of the Prime 
Minister of Pakistan made on the same day 
that the situation has deteriorated. On the 
14th February, as reported in the Press, when 
he was asked to explain he is reported to have 
said: 

"I wish our relationship with India were 
better. I am striving to that end but it is 
difficult for me to say that our relations with 
India today are better than they were in the 
past." 69 C of S D 

I do not know why, when the 
Pakistan Prime Minister himself has 
stated that the relations between 
Pakistan and India have deteriorated, 
our Government should try to mis 
lead the public. Why not present 
facts as they are, so that the people 
of this country can pass a judgment 
on the action of the Government and 
advise them to pursue a policy which 
would be really useful to this country? 
I am not going to place before you 
any further details but I am surprised 
at the policy of this Government.....................  

KHWAJA INAIT ULLAH (Bihar): You 
want a war policy. 

SHRI S. N. DWIVEDY: I do not want any 
war policy. Following a policy of peace does 
not mean following an ineffective policy. I 
do not want that policy to be followed. I ami 
all for peace but not for cowardice. 

Sir, I was really surprised to see that the 
notice of the framers of this policy statement 
escaped a very vital matter that affects our 
society today. How can our domestic policy 
be discussed without reference to the cor-
ruption that is so rampant in our society 
today? We have many times brought before 
this House allegations how the machinery of 
the Government is being used by persons 
occupying high positions in the Government 
for their personal benefit or for the benefit of 
the group to which they belong. In the last 
session, on the 28th July, several Members of 
this House wanted information from the 
Minister for Commerce and Industry about a 
matter which was an open secret, known to 
everybody, that a permit was sold in the 
blackmarket by a group of Congressmen who 
formed themselves into a Corporation and 
were able to persuade their friend in the 
Commerce Ministry to grant them a licence. 
When this question was pressed, the Minister 
for Commerce and Industry said that his 
Ministry did not receive any complaint, there 
was no such thing, there was nothing on 
record, etc. He wanted to evade the  whole  
question,  but  the  ex-Com- 
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himself has come forward with a statement 
that he had himself written to the Home 
Ministry to conduct an enquiry into these al-
legations. Now, the Minister says that they 
have no record. I have here facts from a 
recent High Court judgment and I want the 
Government to explain their conduct.   It is 
said here: 

"The Company (Eastern 
Mercantile Corporation) obtained 
licence No. 002626/51/CCI from the 
Chief Controller of Imports of the 
Ministry of Commerce, Government 
of India, to import complete cycles 
to the tune of Rs. 2 lakhs for 
internal consumption of Orissa 
State. It has been reliably learnt 
that this licence which was meant 
for internal consumption in Orissa 
State was blackmarketed at Calcutta 
and thus a fraud was committed on 
the Ministry of Commerce ..................... " 

MR. DEPUTY CHAIRMAN: What is it 
that you are reading from? 

SHRI S. N. DWIVEDY: Search warrant 
from a judgment of the Orissa High Court. If 
you want, I will place a copy on the Table of 
the Council. 

" .......... and this also amounted to 
an offence under the Import and Export 
Control Act, 1947." 

Sir, an enquiry was conducted. What is the 
result of that enquiry, I want to know. I am 
told that a preliminary investigation has been 
made. I want to know who are the persons 
involved in it and what steps the Government 
are going to take in the matter. The general 
impression is that because some big guns of 
the Congress Party are involved in this matter, 
the matter is going to be hushed up. I would 
therefore have welcomed it if the President 
had come forward with a proposal that they 
are going to appoint an Anti-Corruption 
Commission to see that such matters, whether 
they are connected with any high personage or 
anybody who is in 

any way connected with the Government, are 
summarily dealt with and the guilty punished. 
We are very fond of appointing Commissions, 
we are appointing Commissions, one after the 
other and I do not know why no attention has 
been paid to this very important problem. The 
Government is claiming that there has been 
general progress. Corruption has increased and 
I suppose it is included in the progress 
perhaps. Therefore it has escaped their 
attention. 

Too much reliance has been made on the 
Five Year Plan but. how is it going to succeed 
unless the bureaucratic machinery which is 
corrupt from the highest to the lowest is not 
corrected? In this Five Year Plan it is stated 
that the country will have a new life. I don't 
know how it is visualised. With a bureaucratic 
machinery you can't give the people any 
happiness. You are contemplating land 
distribution in the Plan. As has already been 
pointed out by our leader, Acharya Narendra 
Deva, you are not serious about it. If you are 
really serious, you would have indicated in this 
Address that in this year you are going to 
appoint a Land Commission which will fix up 
the details of this problem. No indica+ion has 
been given in this Address abou; that. We 
know the zamdndari abolition question is still 
hanging before the country. Even in some 
States it has not yf>t been implemented. Crores 
of r:pees are required to give as compensation. 
Where are you going to get the money to pay 
compensation when you distribute the land. 
Kashmir has proved, has shown to the world, 
being a part of India as she has acceded to it—
without having on its head article 31 of the 
Constitution —that she could do it. If it could 
distribute land and the Prime Minister was 
praising Kashmir for this very action in the 
other House—when you praise Kashmir, why 
don't you come forward with a proposal to 
scrap article 31 of your Constitution which 
gives sanctity to property in respect to persons?   
I would have wished that 
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instead of coming to this House lor amending 
the Constitution here and there on very minor 
matters so often, the Government should have 
given its thought to amend the Constitution 
fully in favour of the welfare of the people 
concerned. Nothing is done nor do we expect 
that this Government would be able to do 
anything. Therefore I say that a rosy picture 
has been placed before us and the country to 
mislead the people. The man in the street 
would laugh when he reads the ■claim that 
"an over-all view of the situation in India 
indicates all-round general progress at an 
increasing pace."  Thank you, Sir. 

SHRI R. THANHLIRA (Assam): Mr. 
Deputy Chairman, I rise to give my whole-
hearted support to the Resolution moved by 
Mr. Rama Rao. The discussion on the 
President's Address is now about to end and 
we have heard very able speeches from the 
various sides. So I think it is not necessary for 
me to go to the various subjects touched upon 
by the President in his Address. However, I 
shall say a few words. If we take stock of the 
whole situation in India we can see that during 
this short period of time that India has gained 
independence, our country has made a 
headway indeed. Sir, it is more gratifying for 
me to note in the President's Address mention 
of the tribal areas. This point has already been 
touched upon by some other Members also but 
coming as I do from the tribal areas and since I 
am also a Member of the tribal people. I am 
more interested in this  very  subject. 

think it is a common knowledge that in 
India we have vast numbers of backward 
tribals and it is in the fitness of things that 
while we have people who are developed, 
there should not be any area with people who 
are educationally and socially undeveloped. 
Therefore it is an urgent necessity that these 
backward tribals should be developed as soon 
as possible. When we speak of the 
development of the backward tribals, to me it 
means that we shall have to develop not only 
the tribals themselves but also the areas 

where they have been living. I know a great 
effort is being made by the Government of 
India for the development of these backward 
tribals. If we look into the Constitution of 
India, we find that in the Sixth Schedule a 
specific provision has been made for the 
development of the scheduled tribes in Assam 
and in the Fifth Schedule we find another 
provision for other scheduled castes or 
scheduled tribes in other parts of India. And 
so far as Assam tribals are concerned, we have 
got autonomous districts having their own 
Councils, members of which have been 
elected on adult suffrage and as far as I know, 
these are working very well. These backward 
tribals had been under the British rule for 
many years and during that time little was 
done for them by the Britishers. Some people 
say, and I believe it is true to some extent, that 
these backward communities and tribes were 
left as they were purposely by the Britishers to 
be kept as the human exhibits in the British 
Empire museum. If the Britishers wanted to 
develop them as the India Government wants 
to do now. I think they could have done a 
great deal during those times.- While on this 
subject, I cannot however but express my 
gratitude to the Christian Missionaries who 
have done, in my opinion, a lot towards the 
development of these tribal people. Some 
Members in this House may differ from me 
but as far as my experience goes, I can 
maintain that for the development of the 
tribals, especially in Assam, it is mostly the 
Christian Missionaries who were responsible 
all these days. It is they who gave them the 
little education that they have had. So when I 
look at what the Missionaries have done for 
the tribals. I cannot but praise them. 

We know the Backward Classes 
Commission has also been set up now and I 
hope this Commission will carefully go into 
the conditions of these backward tribes of 
Assam. There are many aspects in which these 
tribals have to be developed. 
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First of all they are in need of education. I 

think education is the foremost necessity for 
the development of our nation, much more so 
it is in the case of the tribals of Assam. There-
fore, I think it is necessary to lay the greatest 
stress on this point. T may also say that in 
Assam the backward tribal area is larger than 
the developed area, indeed it is about two-
thirds of the whole area of Assam; and these 
tribal areas are mostly hilly. If you spread up 
these hills the total area will be more than 
doubled. 

Another great necessity in Assam hills is 
water supply. Scarcity of water is great there, 
although often there are floods in the plains; in 
the hilly regions the inadequacy of water is so 
great that if you could only give them 
sufficient water, this, by itself, would go a 
long way in raising their standard of life. They 
will then be able to clean their utensils, their 
clothes and also themselves and cultivate the 
habit of cleanliness. Due to inadequacy of 
water supply for human consumption and for 
other purposes, the tribal people in many areas 
are very unclean, untidy and they suffer from 
ill  health. 

Another important feature for their 
development is the introduction of improved 
methods of cultivation. At present in these 
hilly areas of Assam rice is grown by what is 
called "jhum" cultivation, that is to say, they 
clear up the trees on the hill slopes, by cutting 
them down, burn them and then cultivate 
paddy. But this sort of cultivation is very bad 
and destructive to the forests of Assam and if 
this bad method of cultivation could be substi-
tuted by a better one, our forests could be used 
for other and very valuable purposes. 
Therefore when this Commission goes to 
Assam I submit, they should see that this 
method of cultivation is substituted by 
improved methods of cultivation. 

Another point  in     connection  with 
Assam is the lack of communications. 

This subject has already been touched upon 
the other day by Shrimati Das from Assam. 
The communication is so bad in some of the 
areas that people do not get such necessities of 
life as salt, sugar, dal etc. and these have to be 
supplied to them by air— and that is being 
done also. Moreover, the officials travelling in 
those areas have to impress labour for 
carrying, their goods and other things. This is 
not, I think, the normal practice in other parts 
of India, but in Assam the impressment of 
labour which I believe, amounts almost to 
what is called "forced labour", exists and it is 
still something that cannot as yet be avoided, 
as the circumstances require it. 

Recently Assam was visited by the Prime 
Minister. Mr. Nehru, and by the Home 
Minister, Dr. Katju. These visits have also 
aroused great enthusiasm among the tribals 
and these visits have had a very good and 
salutary effect. So I would request high 
officials and leaders from the Centre to every 
now and then, make an effort to visit these 
places which they had never visited  before. 

These tribal people of Assam are very 
energetic and dynamic persons. They are 
persons accustomed to walking miles and 
miles. They are accustomed to manual labour 
and hard working. So if it comes to doing 
anything they are always ready to do it. I may 
say that in my own district we, out of sheer 
necessity have constructed by voluntary effort 
a jeepable road of about 90 miles. I think this 
was a splendid achievement. In the same way 
this kind of self-help projects have been 
started and completed in other parts of Assam 
also. 

When I am on this subject of the backward 
classes of Assam, I would like to support what 
I believe was said by the hon. Member from 
Darjeeling about the Napalese who are here. I 
do not know the present position, whether 
they are citizens of India or not. In my part of 
the country there are-many Nepalese—I 
believe I am correct 
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in saying—who are as backward as ■ 
ourselves. Therefore when the Backward 
Classes Commission goes there to investigate 
about the backward peoples of Assam, I think 
they should go into the case of these Napalese 
also. I think they deserve the same kind of 
safeguards as are given to the other backward 
people and I think it would be to their 
advantage if they are classified among the 
backward classes or scheduled tribes. 

6 P.M. 

SHRI L. H. DOSHI (Bombay): Sir, the 
President's Address which gives a 
comprehensive survey of the Government's 
policy has no doubt created a very nice 
sentiment amongst the people. Apart from the 
exposition of the foreign policy which the 
President mentioned in the Address, he has 
referred to the economic policy of the 
Government and the progress that has been 
achieved for the last twelve months and that is 
planned for the next few years. The 
Government have already come out with the 
Five Year Plan which has received generally a 
very favourable comment from the public. No 
doubt, Sir, the economic policy laid down in 
the Five Year Plan is a starting point of the 
future economic development of this country. 
There are various factors in the Five Year Plan 
which commend themselves to the attention of 
all sections of the community. It is all-sided 
development which brings up all sections of 
the community. 

In the industrial sphere it has reserved a 
considerable portion whereby the production 
both of the agricultural industry and the 
manufacturing industry can work hand in 
hand. 

Sir. the Five Year Plan primarily lays its 
attention on power development which is 
necessary for the economic development of the 
country. With power development is taken also, 
hand in hand, the irrigation development. For 
the last fifty years and more, we have  been  
clamouring  all  along  that  , 

agriculture in this country is susceptible to 
droughts and famines which have caused not 
only economic hardship, but, have caused 
terrific human suffering. Therefore, 
development of irrigation is one of the most 
important factors which is the basic condition 
of our economic development. Jf we can 
provide security to the cultivator in the form of 
irrigation so that his efforts in raising the crops 
cf-n be fruitful, well, we shall have achieved a 
great deal because in that case, not only the 
cultivator can feel confident about the future, 
but, the country also can be assured of its food 
requirements and the present speculative 
nature of agricultural produce will not remain 
a speculation. From this point, therefore, Sir, 
the development of irrigation is very important 
and it is very wise on the part of the Planning 
Commission that they have given the A-l   
position  for irrigation. 

While they have planned the development 
of agriculture, they have planned also the 
industrial development for which we have 
been wishing a great deal. The population of 
this country, to a large extent, depends on 
agriculture. 85 per cent of our total population 
has been said to be dependent on agriculture 
which is too much of a burden on land. That 
pressure of land must be reduced and that can 
only be reduced if we develop our industries, 
our transport and our commerce. The Five 
Year Plan has. therefore, given these industrial 
developments an important position. It has 
also laid emphasis that with the natural 
development, the productivity of the country 
in industrial matters as well as agricultural 
matters will considerably increase because in-
dustrial development means more 
employment and, more employment means 
more purchasing power for the worker and for 
the masses of the people. Greater purchasing 
power is an important factor in the develop-
ment. Unfortunately at present, we see 
occasional traces of slump, a sort of  
depression  which   is   the  result  ot 
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depression is not confined to this country 
alone. Some time ago, as you very well know, 
Sir, Britain was suffering from a severe 
depression, particularly in the textile industry. 
Large number of people tried to develop trade 
with the Eastern Europe in order that this 
depression may be minimised, but, that was 
not very successful. All the same, the fact 
remains that the world factors had influenced 
the economic trends and. as a result of that, we 
have also suffered to some extent. The boom 
that was created as a result of the Korean War 
had subsided and there were releases of large 
variety of goods which were not easily 
available at one time, and the demand for our 
commodities naturally reduced which, in its 
turn, brought down the precipitous fall in the 
prices of our agricultural cash crops. Cotton 
suffered a serious set-back; groundnuts and 
jaggery, which are also important agricultural 
cash crops, lost heavily in prices. It has 
naturally affected the general purchasing 
power of the agriculturist, who forms the 
majority of the population. All the same, this 
Five Year Plan, which plans to develop 
agriculture as well as industry, will certainly 
give a fillip to economic development and 
reduce substantially the ill effects of this slump 
in prices. I have no doubt that when the pro-
duction as is visualised in the Five Year Plan 
reaches its peak level at the end of the next 
three years, the standard of living of the people 
will certainly show improvement, ft may not 
be a very big improvement, but greater 
production of wealth would naturally show a 
rise in the standard of living of the people. 

At the same time we cannot neglect one 
thing, that while the production of the 
commodities increases, the purchasing power 
in the form of money will also have to be 
increased. For that purpose the Government 
ought to begin thinking right from now. If we 
do not put more money in the hands of the 
people, it is possible that with 

increased production of commodities the 
initiative so far as purchases are concerned 
may not be there and, that increased production 
may agaia cause further depression or slump. I 
would therefore urge the Government not to. 
overlook this factor. It is very essential that 
when we are trying to increase the production 
of the country, the buying power of the 
community should also be raised in such a way 
that the increased production goes into the 
hands of the people and does not remain in the 
godowns of the producers. I would therefore 
lay great emphasis on this aspect, so that we 
may not have to limit production even 
temporarily as a result of lack of purchasing 
power in the people. Logically one feels that 
when production improves the purchasing 
power naturally improves. It is a theoretical 
law. But there are a variety of factors which 
influence the purchasing power of the people. 
One of the recent phenomena that has been 
observed is that even in railway travel there 
seems to be a little shrinkage, which is 
indicative of the reduced purchasing power of 
the people. 

Taking all these factors into consideration, 
it would be wise for the Government who 
have planned for increased production and 
increased use of services, that they put the 
purchasing power of the people on a higher 
level whereby the increased wealth may be 
utilised by the large masses of people over a 
long period. 

THE LEADER OF THE COUNCIL (SHRI C. 
C. BISWAS): Mr. Deputy Chairman, we have 
been discussing the President's Address for 
four days now. The Address covers a very 
wide field, and very naturally so, because this 
gives the House an opportunity to hear a broad 
review of the whole administration during the 
last few months. The debate has naturally 
therefore also covered a very wide field. Many 
comments and many criticisms have been 
made from different sections of the House, 
some of them good,  some of    them not  
good, 
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some of them positively bad. I make no 
complaint. In a multitude of counsellors there 
is wisdom; and even bad counsels may 
sometimes help. 

SHRI B. GUPTA (West Bengal): Bad 
counsels in  Government! 

SHRI C. C. BISWAS: I do not for one 
moment claim infallibility for Government. I 
have not the courage of my friends on the 
opposite benches, and am not endowed with 
that fine sense of irresponsibility which en-
ables them to say anything and everything  
they  like.     (.Interruption.) 

SHRI GOVINDA REDDY: It is their 
privilege. 

SHRI C. C. BISWAS: W8 wish the Treasury 
Benches could claim that privilege without 
fierce attacks from that side. Sir, as I said, 
different opinions have been expressed, and 
quite naturally. We do not expect, nobody can 
expect and ought to expect, that Government 
policies should find universal acceptance. 
Government Members have their own views; 
other Members are entitled to have their own 
views. Unanimity is an impossible ideal, 
however much that might be desirable. So. 
there can be no complaint on the ground that 
the opinions which have been expressed on 
the other side do not all commend themselves 
to Government. 

I do not propose—there is no time left and 
it is not necessary—to deal with every one of 
the opinions or statements which have been 
made by my friends opposite. I can only deal 
generally with the outstanding points which 
are to be found in the President's Address. My 
work has been very much lightened by reason 
of the very exhaustive review which the Prime 
Minister gave us yesterday, dealing with the 
important questions which had been raised by 
the Opposition. Government's foreign policy 
came under severe criticism. It has not 
escaped criticism even today. The Korean 
policy has also not escaped at- 

tack. Then there was the Kashmir issue, and 
the Jammu Praja Parishad agitation. There 
was also the question of India's economic 
situation. All these and a few others were 
dealt with by the Prime Minister at great 
length, and I do not feel that I am called upon 
to traverse the same ground again. 

I will only say this as regards foreign policy 
that whatever we might say here, the fact 
remains that India's foreign policy has won 
the respect and admiration of the majority of 
the great nations of the world. That itself 
shows that substantially India is following the 
right track in this matter. It may be that each 
one of us may have his own ideas but the fact 
remains that there are various limiting factors 
which we have got to take into account. 

SHRI B. GUPTA: Is it, Sir, the con 
tention of the hon. Leader of the 
House that we ............ 

MR. DEPUTY CHAIRMAN: Order, order. 
SHRI C. C. BISWAS: So, Sir, as I said, the 

fact remains that India's foreign policy has 
received almost universal praise throughout 
the world. That itself shows that the policy 
stands fully vindicated. It is no criticism to 
say that we have not used strong words in 
expressing our views. Strong words do not 
always achieve the object. There is a little 
saying which some of my friends might 
remember in this connection: "The adjective 
is the worst enemy of the substantive". If we 
remember that, we can avoid a good deal of 
trouble to ourselves ami to others. So, Sir, our 
policy is justified by the results it has already 
achieved. 

Then, Sir, turning to the other question—
the policy of the Government in regard to the 
Korean Resolution—I might say that that 
question has been fully explained, and it is no 
disparagement to India that the Korean Reso-
lution  did not  finally  obtain  the  ap- 
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or of China. So far as China is concerned, the 
circumstances under which we were led to 
form a different opinion at first have already 
been explained. I need not go in+o that. But at 
the same time, having regard to the large 
volume of support which the Indian 
Resolution obtained, well, we do not despair 
and we shall persevere in the path we have so 
long followed, and we still hope that 
something may come out of the decisions of 
the United Nations. 

Then, Sir, turning to the Kashmir issue, that 
has of course been a source of friction in our 
relations with Pakistan. It is now a five-year 
old controversy and the thing is still in the 
U.N.O. As the Prime Minister said, it might or 
it might not have been a mistake to have 
referred the matter to that international body. 
But there you are. India stands by the pledges 
which she gave not merely to the U.N.O. but 
to the people of Kashmir. She stands by those 
pledges, and that may account for what may 
appear to my friends opposite as an attitude of 
hesitancy on India's part. The fact of accession 
is there. The accession is legal, full and 
eomp'iete. So far as Kashmir is concerned, the 
accession is just in the same form as the 
accession of other States. But at the same 
Mme, the assurance was given to" the people 
of Kashmir that if Kashmir wanted to go out 
of India, they could do so if they so decided. 
The matter was left to them. That pledge 
stands and that is why the question of 
plebiscite was not opposed. Some of my 
friends said, "Why should we agree to this at 
all? There is a Constituent Assembly, and so 
on." But that pledge has been given; that 
pledge has got to be honoured. Now my friend 
opposite said that the issue of a plebiscite is 
uncertain, and in view of that uncertainty, 
should we not do something which will do 
away with the plebiscite altogether? I say that 
would be wrong, and in any case that would 
not jus+ify an agitation like that which is now 
going on, which    amounts, if I may 

say so with all respect, to playing into the 
hands of the enemy. All sections of people in 
India have all along been demanding that 
Jammu and Kashmir —the whole of that 
State—should form, an integral part of India. 
Is it a wise policy for any one here to pursue a 
line of action which means saying: "Well, if 
we cannot get the full loaf, let us be content 
with half of it"? That only encourages the 
forces which seek to deprive you of the entire 
loaf. We have to stand by the position we had 
all along taken up and which we still maintain 
in the U.N.O. and everywhere else, and we 
should not therefore do anything which might 
weaken our stand in this respect. That is the 
most vital objection to the Jammu Parishad 
agitation, apart from its communal nature etc. 
It is from this point of view that the Prime 
Minister said that if there are some grievances 
of the people of Jammu. those grievances, if 
they are there, will be examined and steps will 
be taken to redress them. 

SHRI S. MAHANTY (Orlssa): When? 

SHRI C. C. BISWAS: A Commission has 
been appointed by the State of Kashmir for 
that purpose. That Commission is certainly 
not your choice and may not be to your liking 
or acceptable to you, but something has been 
done and let us wait and see what comes out 
of that. Let us not say that because there are 
these local grievances, we should magnify 
them. That way we shall be extending the 
bounds of that controversy, and we shall be 
creating complications with which it would be 
very difficult for us hereafter to cope. That is 
not sound statesmanship. That is not politics. 
So that point of view ought to be kept in 
mind. 

Then, Sir. I come to the Five Year Plan. 
Well, Sir, the Five Year Plan has been 
produced after very careful thought. The 
authors of that Plan do not claim that all the 
propositions or theories of economics which 
are enunciated there are infallible. It is simply   
claimed  that  they  have  done 
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their very best and they have produced a Plan 
for the first time in the history of this country, 
which sets before the country definite object-
ves. That was a desideratum. We often talk 
very loosely that this is what we should do, or 
we should not do, that this thing has been done 
or that thing has not been done, and so on and 
so forth. But for the first time now, we have a 
definite objective picture of things which are 
within the range of practical politics, and 
which, given certain conditions, which are all 
laid down here in detail, will help us to bring 
about the consummation we all aim at. Is not 
that a great achievement? Does that not put us 
on the way to progress? My friends here have 
criticised the statement in the President's 
Address which says: "An over-all view of the 
situation in India indicates all-round general 
progress at an increasing pace." Let us assume 
for the moment that this statement is not 
accurate and that there is no all-round general 
progress. The question then I put to the House 
is this: Do you or do you not as people of 
India, want all-round progress? Now, Sir, the 
first sine qua non of the Five Year Plan is co-
operation from all sections of the people. 

SHRI B. GUPTA: He says that all-round 
progress has been made. He .has to prove that 
all-round progress has been made. 

MR. DEPUTY CHAIRMAN:    Order, 
order. 

SHRI C. C. BISWAS: This is misreading 
the Address. The Address says: "But the goal 
we have set before us is still far and requires 
greater and continuous effort and an increas-
ing pace of change." Now my question to my 
friends is: Is that effort forthcoming from 
them? That is the question. 

If that effort is not forthcoming, then it 
does not lie in their mouths to say  that   this  
statement  is  wrong  or 

that the promise held out is misleading. 
Whether it is the Five Year Plan that is 
adopted by this Government or any other Plan 
which is adopted by any other Government, 
nothing can be achieved unless there is 
universal cooperation. There is on the part of 
Government an earnest, intensive, all-out 
effort to do all that is possible within the 
resources available for raising the living 
standard, for raising the condition of the 
country. That is the test. Is the Government, 
Sir, sitting back and doing nothing, but only 
writing reports? 

AN HON. MEMBER: Doing wrong things. 

SHRI C. C. BISWAS: India is a five-year 
old democracy. Look at the achievements 
which already stand to her credit. Have these 
come of Communist co-operation? Look at 
these river-valley projects, these dams, etc. 
Who has produced these? 

SARDAR S WAR AN SINGH: Communism 
and co-operation do not go together. 

SHRI C. C. BISWAS: They have their own 
ideas of many things; whatever they say must 
be gospel truth, the soundest political doctrine; 
and what others say is all bad and negligible. 
Let us take all these things in a dispassionate 
way. The President's Address speaks in 
accents, if I am permitted to say so, of 
dignified restraint and due sense of 
responsibility. Certainly Sir, the President's 
Address is a Government pronouncement for 
which the ultimate responsibility lies with the 
Cabinet. That is well-understood, but 
naturally, Sir, details could not be given there. 
I do maintain, notwithstanding all that has 
been said, that every word that has been said 
in paragraph 30 is fully justified; it is not an 
overstatement of the picture at all. 

AN HON. MEMBER:   It is a matter 
of opinion. 
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SARDAR SWARAN SINGH: It is a matter 

of fact. 

SHRI C. C. BISWAS: Our difficulties are 
multitudinous: there is no doubt about it. 
There is a proper appreciation of that fact in 
the Address. No attempt is made to slur over 
these difficulties, no attempt to find shortcuts, 
but it is a challenge to all of us, Communists 
and non-Commiuiists, to put their shoulders to 
the wheel and go ahead. (Hear, hear). All the 
ills, then, from which we are suffering will 
come to an end. 

AN HON. MEMBER: Your symbol is 
bullock without a plough. 

SHRI C. C. BISWAS: The economic 
situation was dealt with by the Prime Minister. 
Reference was made by my hon. friend to our 
relations with Pakistan. The President has 
stated that our relations with Pakistan, even 
though they have unfortunately been strained, 
show a certain improvement. A comparison is 
made with the statement made by the Prime 
Minister of Pakistan as reported that our 
relations are not what they were before. It all 
depends on how you look at the matter. Our 
relations. I may tell you, are quite cordial. 
There are certain difficulties no doubt. The 
President's Address goes on: 'That 
improvement is not very great, but it is an 
indication which I welcome'. It may be that the 
Prime Minister of Pakistan did not venture to 
express himself in similar terms because of the 
war psychosis still prevalent there. Having 
regard to the long articles that are appearing in 
the leading newspapers at Karachi every day, it 
is not very difficult to understand why he 
cannot say unreservedly that the relations are 
good and cordial. He had to speak in guarded 
terms. But, in fact there is no difference 
between what is said here and the actual 
position. There can be no question that the 
whole Indo-Pakistan question has to be settled 
to the satisfaction of both parties, if both 
parties are to stand together. Think for a 
moment only, of the ex- 

penditure we are incurring on the defence of 
Kashmir due to Pakistan's aggression. If we 
can solve that question, we can spare that 
money for the betterment of India. It is 
essential that the differences between the two 
countries should be bridged, and for that 
purpose we ought to proceed in a "manner 
which should not cause bitterness of feelings 
between us. 

I will just for one moment deal with the 
points made by Mrs. Alva. She referred to the 
Press Commission about which she knows 
more than anybody else, except, perhaps, Mr. 
Rama Rao. I am quite sure, as she herself 
admitted, that we could not have a better 
Commission. I am also quite-sure that the 
Commission will deal, with all aspects of the 
question; that is the desire of the Government 
also. 

AN HON. MEMBER: What about linguistic 
provinces? 

SHRI C. C. BISWAS: That has also been 
dealt with by the Prime Minister and the 
Government's attitude has been made clear. 
Hon. Members might have read the resolution 
which was passed at the Hyderabad session of 
the-Congress. 

SHRI B. GUPTA: On a point of order, Sir, 
the Hyderabad Congress has nothing to do 
with us...... 

MR. DEPUTY CHAIRMAN: Order, order. 

SHRI B. GUPTA: I am raising a point of 
order. 

SHRI C. C. BISWAS: I have not finished the 
sentence. My hon. friends must have read the 
Hyderabad resolution. You will find that the 
Government's view as expressed by the Prime 
Minister substantially corresponds to what was 
stated there. I am not suggesting for one 
moment that you should accept it, but there it 
is, the statement of Government's policy is. 
there. 
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SHRI B. GUPTA: Sir, I submit that 

this is not proper to refer in explana 
tion of the Government policy to state 
ments and speeches made by the Prime 
Minister at a session of the Congress 
Organisation outside this House. The 
statement of the Prime Minister 
would have been relevant if he made 
it in his official capacity.......................(Inter 
ruption). 

MR. DEPUTY CHAIRMAN: That is no 
point of order. 

SHRI C. C. BISWAS: This is no 
explanation. 

MR. DEPUTY CHAIRMAN: There is no 
point of order. 

SHRI C. C. BISWAS: It is no point of order 
at all. 

Then, reference was made to the Finance 
Commission also in the course of the debate. 
The Finance Commission was appointed 
under the Constitution. That Finance 
Commission was an independent body. They 
have given their recommendations, those 
recommendations were placed before the 
President and they were approved by the 
Cabinet. All that remained was to place before 
Parliament a statement of their 
recommendations and of the action taken in 
respect thereof. This has been done. Friends 
who are not satisfied with their report will 
have to wait till the next Commission is 
appointed. 

SHRI S. MAHANTY: What about linguistic 
States? 

SHRI C. C. BISWAS: Another interesting 
point was made regarding the preponderance 
of foreigners in the various foreign firms in 
India to the exclusion of Indians. Reference 
was made to the fact that when information 
was called for from the various firms, many of 
them refused to supply all the details. Well, 
the "matter is going to be remedied very soon. 
A Bill is going to be introduced shortly which 
will enable the Government to 

obtain any information, any particulars, 
wanted by the Government, and it will not be 
possible for any firm in future to refuse to 
give that information. 

Sir, I need not take up any further-time of 
the House, and I do hope that,' 
notwithstanding all that has been said here, 
the House will carry the motion of Mr. Rama 
Rao, expressing our thanks to the President 
for his Address. 

MR. DEPUTY CHAIRMAN: The 
amendments moved are now to be put to the 
vote. Any Member who wants to withdraw his 
amendment may do so now. 

SHRI P. V. NARAYANA: On a point of 
order, Sir. 

MR. DEPUTY CHAIRMAN: There is no 
point of order. I am on my legs. Will the hon. 
Member please take his seat? I am requesting 
such of the Members who want to withdraw 
their amendments to please let me know. 

SHRI H. C. MATHUR (Rajasthan): Sir, I 
would like to withdraw my amendment  (No. 
11). 

SHRI P. SUNDARAYYA (Madras): We 
would like to withdraw all amendments 
excepting two amendments Nos. 32(a) and 
34. 

MR. DEPUTY CHAIRMAN: Do the 
movers of the     amendments     agree? 

(No mover dissented.) 

All the amendments* excepting 32(a) and 
34 were, by leave of the House, withdrawn. 

MR. DEPUTY CHAIRMAN: The question 
is: 

"That at the end of the motion, the 
following be added, namely: — 

*For text of  the amendments,  vide columns  
73 to  84  of  the  Council  of States Debates 
for 13th February 1953. 
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[Mr. Deputy Speaker.] 

'but regret to note that the Address does 
not give any assurance to the people that 
their demand for linguistic     States  will  
be     granted 
within a definite period of time.'" 

i 
The House divided: 

AYES—26 Abdul 
Razak, Shri. Banerjee, Shri S. 
Deshmukh, Shri N. B. Dhage, Shri V. 
K. Dhillon. Shri G. S. Dube. Shri B. N. 
Dwivedy, Shri S. N. George, Shri K. C. 
Ghose, Shri B. C. Ghosh. Principal 
Devaprasad. Gour, Dr. R. B. Gupta, 
Shri B. Imbichibava. Shri E. K. 
Kakkilaya, Shri B. V. Kishen Chand, 
Shri. Mahanty, Shri S. Manjuran, Shri 
M. Mazumdar, Shri S. N. Misra, Shri C.  
G. 
Narasimham, Shri K. L. 
Narayana, Shri P. V. Ranawat, 
Shri M. S. Rath, Shri B. 
Reddy, Shri C. G. K. 
Sundarayya, Shri P. 
Suryanarayana,  Shri  K. 

NOES—105 

Abdul Shakoor, Molana. Abid 
Ali, Shri. Agnibhoj, Shri R. U. 
Agrawal, Shri A. N. Agrawal, 
Shri J. P. Ahmad  Hussain,   
Kazi. Aizaz  Rasul,  Begam. 
Akhtar Husain, Shri. 

Alva, Shrimati Violet. 
Amolakh Chand, Shri. 
Anant Ram, Pandit 
Anup  Singh, Dr. 
Barlingay, Dr. W. S. 
Beed, Shri I. B. 
Bhatt, Shri N. 
Bisht, Shri J.  S. 
Biswas,  Shri  C.  C. 
Biswasroy, Shri R. 
Budh Singh, Sardar. 
Chandravati  Lakhanpal,   Shrimati. 
Das, Shri Jagannath. 
Dave, Shri S. P. 
Deogirikar, Shri T. R. 
Deshmukh, Shri R. M. 
Dharam Das, Shri. 
Dinkar, Prof. R. D. Sinha. 
Doogar. Shri R. S. 
Doshi, Shri L. H. 
Dube, Pandit S. 
Faruqi, Moulana M. 
Gilder, Dr. M. D. D. 
Gopal, Shri V. G. 
Gupte, Shri B. M. 
Hathi, Shri J. S. L. 
Hemrom, Shri S. M. 
Inait Ullah, Khwaja. 
Italia, Shri D.  D. 
Jafar Imam,  Shri. 
Jain Shri Shriyans Prasad. 
Jalali, Aga S. M. 
Kapoor,  Shri  J.  R. 
Karayalar, Shri S. C. 
Khan, Shri Barkatullah. 
Khan, Shri P. M. 
Khan, Shri Samiullah. 
Kishori Ram, Shri. 
Lahoti, Shri P. S. 
Lakhamshi.  Shri  Lavjf. 
Lakshmi   Menon   Shrimati. 
Lai Bahadur. Shri. 
Ieuva, Shri P. T. Lilavati Munshi,  
Shrimati. 
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Madhavan Nair, Shri K. P. 
Malkani, Prof. N. R. 
Mathur, Shri H. C. 
Maya Devi Chettry, Shrimati. 
Mazhar Imam, Syed. 
Mitra, Dr. P. C. 
Mookerji, Dr. Radha Kumud. 
Mujumdar, Shri M. R. 
Mukerjee, Shri B. K. 
Nagoke, Jathedar U. S. 
Narayanappa, Shri K. 
Nihal Singh, Shri. 
Obaidullah, Shri. 
Onkar Nath, Shri. 
Pande, Shri T. 

Parikh, Shri C. P. 

Pattabiraman, Shri T. S. Pheruman, 
Sardar D. S. Filial, Shri C. N. Prasad, 
Shri Bheron. Pushpalata Das, Shrimati. 
Pustake, Shri T. D. Raghubir Sinh, Dr. 
Rahmath-Ullah, Shri. Rajagopalan, Shri 
G. Rajah, Shri H. D. Rao, Shri Rama. 
Reddy, Shri Channa. Reddy,  Shri  
Govinda. Reddy, Shri K. C. Reddy, 
Shri N. Sanjiva. Saksena, Shri H.  P. 
Sambhu Prasad, Shri. Savitry Nigam, 
Shrimati. Seeta Parmanand, Dr. 
Shrimati Shah, Shri M. C. Sharda 
Bhargava, Shrimati. Sharma, Shri B. B. 
Shetty,  Shri  Basappa. Singh, Shri B. 
P. 

■ 
Singh,  Shri Kartar. 
Singh, Shri R. K. Sinha, 
Shri R. B. 

Sobhani, Shri O. 
Sumat Prasad, Shri. 
Swaran Singh, Sardar. 
Tajamul Husain, Shri. 
Tamta, Shri R. P. 
Tayyebulla, Maulana M. 
Thanhlira, Shri R. 
Valiulla, Shri M. 
Variava, Dr. D. H. 
Varma, Shri C. L. 
Venkataraman,  Shri  S. 
MR. DEPUTY  CHAIRMAN;   Aye3~ 26; 

Noes—105. 

The motion was negatived. 

MR.    DEPUTY    CHAIRMAN:    The 
question is: 

"That at the end of the motion, the 
following be  added,  namely: — 

'but regret that there is no adequate 
appreciation in the Address of the. 
deteriorating economic condition and 
growing unemployment in the country*nor 
any indication of any effective measures to 
tackle it.'" 

The House divided: 

AYES—27 

Abdul Razak, Shri. Banerjee, Shri 
S. Deshmukh, Shri N. B. Dhage, 
Shri V. K. Dhillon, Shri G. S. 
Dube, Shri B. N. Dwivedy, Shri S. 
N. George, Shri K. C. Ghose, Shri 
B. C. Ghosh, Principal 
Devaprasad. Gour,  Dr.  R.  B. 
Gupta, Shri B. Imbichibava, Shri 
E. K. Kakkilaya, Shri B. V. 
Kishen Chand, Shri. Mahanty, 
Shri S. 
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Manjuran, Shri M. Mathur, 
Shri H. C. Mazumdar, Shri S. 
N. Misra, Shri C. G. 
Narasimham, Shri K. L. 
Narayana, Shri P. V. Ranawat, 
Shri M. S. Rath, Shri B. 
Reddy, Shri C. G. K. 
Sundaraya, Shri P. 
Suryanarayana, Shri K. 

NOES—105 

Abdul Shakoor, Molana. 
Abid Ali, Shri. 
Agnibhoj, Shri R. U. 
Agrawal, Shri A. N. 
Agrawal, Shri J. P. 
Ahmad Hussain, Kazi. 
Aizaz Rasul, Begam. 
Akhtar Husain, Shri. 
Alva, Shrimati Violet. 
Amolakh Chand, Shri. 
Anant Ram, Pandit. 
Anup Singh, Dr. 
Barlingay, Dr. W. S. 
Beed, Shri I. B. 
Bhatt, Shri N. 
Bisht, Shri J. S. 
Biswas,  Shri C. C. 
Biswasroy, Shri R. 
Budh Singh, Sardar. 
Chandravati Lakhanpal,  Shrimati. 
Das, Shri Jagannath. 
Dave, Shri S. P. 
Deogirikar, Shri T. R. 
Deshmukh, Shri R. M. 
Dharam Das, Shri. 
Dinkar, Prof. R. D. Sinha. 
Doogar, Shri R. S. 
Doshi, Shri L. H. 
Dube, Pandit S. 
Faruqi, Moulana M. 

Gilder, Dr. M. D. D. Gopal, Shri V. 
G. Gupte, Shri B. M. Hathi, Shri J. 
S. L. Hegde, Shri K. S. Hemrom, 
Shri S. M. Inait Uilah, Khwaja. 
Italia, Shri D. D. Jafar Imam, Shri. 
Jain, Shri Shriyans Prasad. Jalali, 
Aga S. M. Kapoor, Shri J. R. 
Karayalar, Shri S. C. Khan, Shri 
Barkatullah. Khan, Shri P. M. 
Khan,  Shri  Samiullah. Kishori 
Ram. Shri. Lahoti, Shri P. S. 

Lakhamshi, Shri Lavji. Lakshmi 
Menon, Shrimati. Lai Bahadur, 
Shri. Leuva, Shri P. T. Lilavati 
Munshi, Shrimati. Madhavan Nair, 
Shri K. P. Malkani, Prof. N. R. 
Maya Devi Chettry, Shrimati 
Mazhar Imam, Syed. Mitra, Dr. P. 
C. Mookerji, Dr. Radha Kumud. 
Mujumdar, Shri M. R. Mukerjee, 
Shri B. K. Nagoke, Jathedar U. S. 
Narayanappa, Shri K. Nihal Singh, 
Shri. Obaidullah, Shri. Onkar Nath, 
Shri. Pande, Shri T. Parikh, Shri C. 
P. Pattabiraman, Shri T. S. 
Pheruman, Sardar D. S Pillai, Shri 
C. N. 
Prasad, Shri Bheron. 
Pushpalata Das, Shrimat!. 
Pustake,  Shri T. D. ' 



•527      Motion of Thanks on     [ 17  FEB. 1953 ]       President's Address        52^ 
Raghubir Sinh, Dr. 
Rahmath-UUah, Shri 
Rajagopalan, Shri G. 
Rao, Shri Rama. 
Reddy, Shri Channa. 
Reddy, Shri Govinda. 
Reddy, Shri K. C. 
Reddy, Shri N. Sanjiva. 
Saksena, Shri H. P. 
Sambhu Prasad, Shri. 
Savitry Nigam, Shrimati. 
Seeta Parmanand, Dr. Shrimati. 
Shah, Shri M. C. 
Sharda Bhargava, Shrimati. 
Sharma, Shri B. B. 
Shetty,  Shri Basappa. 
Singh, Shri B. P. 
Singh, Shri Kartar. 
Singh, Shri R. K. 
Sinha, Shri R. B. 
Sobhani, Shri O. 
Sumat Prasad, Shri. 
Swaran  Singh,  Sa'rdar. 
Tajamul  Husain, Shri. 
Tamta, Shri R. P. 
Tayyebulla, Maulana M. 

Thanhlira, Shri R. Valiulla, 
Shri M. Variava, Dr. D. H. 
Varma, Shri C. L. 
Venkataraman, Shri S. 

MR. DEPUTY CHAIRMAN: Ayes— 27; 
Noes—105. 

The motion was negatived. 

MR. DEPUTY CHAIRMAN: Now, I will 
put the original motion to the House.    The 
question is: 

"That the Members of the Council of 
States assembled in this Session are deeply 
grateful to the President for the Address 
which he has been pleased to deliver to 
both the Houses of Parliament assembled 
together on the 11th February, 1953." 

The motion was adopted. 

The Council then adjourned till 
two of the clock on Wednesday, the 
18th February 1953. 




